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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH PUNE AT PUNE

ORIGINAL APPLICATION 211/2024

“GOVT CALL TO PROTECTIONG HERITAGE TREES
FLIES IN THE FACE RAMPANT ILLEGAL FELLING
IN VELSAO”, APPEARING IN O HERALD DATED
22.09.2024

AFFIDAVIT-IN-REPLY BY RESPONDENT NO. 1

1. 1, Santosh Kumar Reddy, age 41 years, son of Shri. Vijaya
Rami Reddy, presently the Deputy Conservator of Forest
(South) of Forest Department South Goa having office at

Aquem - Margao ; do hereby humbly submit to state on solemn

affirmation as under:

2. The concern was raised with respect to the felling of trees at
Velsao. Allegations have surfaced that the contractors have
deviated from given demarcations, entering private propertics

and cutting trees without proper authorisation.

3,1 say and submit that the said permissions have been given
afier following due process of law, in this matter, the Tree
Authority is the Statutory Agency as per the Goa Tree

preservation Act 1984 (GPTA) ( Copy enclosed at Annexure -

Wy
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4. I 'say and submit that after the thorough scrutiny by the Tree -
Authority with all procedures duly followed, the! ‘dsni"d

permissions were granted. (Copy enclosed at Aunexure 1) NN

5. Accordingly. 1 sav and submit that my office had issued
orders for felling of trees to the Rail Vikas Nigam Limited
(herein after referred as “RVNL™). Copy of five tree felling

orders are enclosed. (Copy enclosed at Annexure- I11)

6. I say and submit that the tree felling which is the subject
matter of the present Application, do not involve any
Government Forest, Private Forest or Eco-Sensitive Zone or
Protected Area. All the felling permissions are in P.rivate

Property as per the applications.

7.1 say and submit that the authorisation was awarded by Tree
Authority and due procedures was followed as per the existing
law. I say and submit that the permission for felling of trees is
granted with the condition that "The actual tree felling shall be
carried out after 30 days from the date of issue of the felling
permission as per directions of Hon'ble High Court in PIL Writ
Petition 08/2021." The said time is granted to receive any
objections from any person or authority. This is clearly

mentioned in the orders.

. I say and submit that the copy of permission for felling of trees
is also marked to the Chairman/Secretary Bio diversity
Management committee of the concerned village addressed to
Village Panchayat. I say and submit that no objections were

received in the time of 30 days of granting permission thus

v-}'\ﬁ'w -




27

yportunities are provided to all stakcholders to raise

[ sav and submit that environmental preservation is 2

continuous commitment to the preservation of regulatory acts
34 and all the permissions for

based on the documents

ie. Goa Tree Preservation Act 19

felling of trees are granted strictly
provided by the applicant, reasonable time for raising

N TS S TR LW B AR LA
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10.Additionally, the User Agency (RVNL) also thlounlw\lltddvm

stated that they are the owner of the proper ty, l[uis thc l'md dow..’;‘”,‘,
(]t w t ¥

objections: if any is also given.

ver)

not belong to any other private party. (Copy enclosed.

N T

Annexure- 1V)

11.Furthermore, the User Agency (RVNL) submmcd 1cplanmt|0n J
plan, which includes commitment by User Aoency (RVNI )‘rfor
plantation of three times the number of trees fellé‘c'i, along wnh’
necessary payments of the fees as per the orders. The procedure

is to assure the preservation of environment.

12.1 thus humbly pray to Hon’ble Court that the case may be
disposed off as all the statutory permissions have been taken in

advanced and all the procedures are duly followed.

W*~W V-7l

RESPONDANT

v
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Enclosed:

1) Annexure —I Order Go
Minutes of Tree Authority
om DCF Office

a Tree Preservation Act 1984 (GPTA)

2) Annexure-I1
3) Annexure-1II Orders (5 Nos) fr

4) Annexure- [V Affidavits of User Agency M
>k

Solemnly affirmed betore me by

o is identified by

SUREYA B LQTLECAR:
NOTARY MARGAO
SALCETE TALUKA

STATE OF GDA {NDIAY
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MINUTES OF THE TREE AUTHORITY MEETING HELD UNDER THE
_ CHAIRMANSHIP OF CHIEF SECRETARY ON 13/01/2023 AT 1100 HRS
IN THE MINI-CONFERENCE HALL, SECRETARIAT, PORVORIM

The list of participants is enclosed.

At the outset, Chief Secretary and Chairman, Tree Authority welcomed the
members of the Tree Authority. Thereafter, the agenda was discussed and the

decisions taken thereof are as under:

1. Briefing on Tree Authority:

The Goa Preservation of Tree Act, 1984 and tHe provision of Tree
Authority therein was explained in the meeting for the convenience of
the new members of Tree Authority. The two Tree Authorities (each
district) which were functional earlier have been merged and a single
Tree Authority for the entire State of Goa has been constituted as per
the Goa Preservation of Trees (Amendment) Act, 2022 amended on
30/09/2022.

2. Confirmation of the Last Minutes of the meeting (29t July, 2022):
a. The Status of Tree Census as on 31/12/2022 was updated in the
meeting. A total of 3,62,025 trees have been covered in the entire

State of Goa.

b. The compensatory plantation against the felling of trees by
Government Departments was assured by PWD with the help of
State Biodiversity Board in the last meeting. The Member
Secretary, Goa State Biodiversity Board informed that planation
work will be carried out after onset of Monsoon. He assured that
the plantation will be done with the involvement of Local People.
He also added that PWD may be asked to provide a compiled list
so as to enable the Biodiversity Board to complete the task.

c. The revision of the Tree Felling Fee and Security Deposit for

planting was discussed along with the extant rates in other

. PRRLEN —
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States. All the Hon’ble MLAs were in consonance that the rates in
Goa are very less. Accordingly, it is recommended that the
Security Deposit for planting may be increased to 1000 for
Individuals and ¥5000 for Commercial & Govt. Dept. per tree to

be planted and Forest Department is asked to prepare a suitable

proposal for approval of the Government.

3. New amendment to Goa Preservation of Tree Act:

The members were briefed about the changes made in Goa Preservation
of Tree Act through new Amendment (Goa Act No: 24 of 2022) which
was notified on 30/09/2022. 3

. Duties of Tree Authority:

The revised mandate of Tree Authority as per the new amendment was
briefed to the members which has basically been changed from
executive to advisory in nature. The removal of Tree Census from the
purview of Tree Authority and critical study of the proposals involving
felling of trees spread over an area admeasuring more than one hectare

by Tree Authority were elucidated.

. Compliance of Hon’ble High Court Directions:

The directions of the Hon’ble High Court on the PIL Writ Petition No: 08
of 2021 filed by Living Heritage on 17/08/2022 were submitted in the
meeting. The regular update of the Tree Census on the Web Portal once
in four months is being done regularly and the latest Tree Census
status was updated on 12/01/2023. Also, the Hon’ble High Court has
asked to complete the Tree Census and the compliance was asked to be
submitted on or before 30/07/2023.

Meanwhile, a scientific proposal on “Assessment of Trees and Timber
availability in Goa" is received from Forest Survey of India, Dehradun
with the objectives to assess the number of trees in entire Goa (Forest

and outside Forest) including the volume of timber available and the

o
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annual yield of timber in Goa by using remote sensing techniques. The
timeline proposed is tentatively 06 months’ period. It is decided that the
proposal may be submitted for the approval of the Government and the

assessment should be completed well in time.

After detailed deliberations, it is decided that the reconstitution of the
Tree Authority for the entire state of Goa along with the duties of Tree

Authority may be brought to the notice of the Hon’ble High Court.

. Proposals discussed:

A total of four proposals were discussed in the m;eeting.

a. Construction of International Standard Cricket Stadium in Goa:

The Secretary, Goa Cricket Association has submitted a proposal
for felling of 598 trees for the purpose of Construction of
International Standard Cricket Stadium. The Deputy Conservator
of Forest (North) recommended for felling of 499 trees after

examining the proposal.
After detailed deliberation, the authority recommended the
proposal of felling of 499 trees for construction of International

Standard Cricket Stadium in Goa by Goa Cricket Association.

b. Railway Doubling Project —Curcholrem:

Rail Vikas Nigam Limited (RVNL) has submitted a proposal for
felling of 120 trees for the purpose of Kulem - Madgaon Railway
Doubling. The Deputy Conservator of Forest (South) after

examining the proposal suggested for 74 trees felling.

The felling of 74 Trees for Railway Doubling project (Curcholrem)
by RVNL is recommended by this authority after discussion.

£ P Vs
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Railway Doubling Project — Vasco:

Rail Vikas Nigam Limited has submitted another proposal for
felling of 305 trees for Kulem - Vasco Railway Doubling. The DCF
(South) has observed that this proposal is part of the Railways
Doubling project and he recommended 305 trees for felling as the
alignment is fixed one. DCF (South) has also observed that the
Agency has not submitted the replantation plan for the proposal.
3

After detailed deliberation, this proposal of 305 trees felling for
Railway Doubling Project (Vasco) by RVNL is recommended with
the condition that the replantation plan has to be submitted to
the DCF concerned.

Development of Land for Residences:

M/s, Zuari Global Limited has submitted a proposal for felling of
200 trees for the purpose of development of residences in 194 /1-
A-2, Sancoale, Mormugao, South Goa. The total area of the
Survey Number 194/1-A is 23.70 Ha. whereas the area of this
particular subdivision (194/1-A-2) is 0.534 Ha. The Deputy
Conservator of Forest (South) has also observed that the Agency
has not submitted conversion and construction related specific

documents as sought.

After detailed discussion, the proposal is recommended with
the condition of obtaining concurrence of Town and Country
Planning Department for the project and submitting the
conversion and construction related specific documents as
sought by DCF (South).

In
;
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7. Others, if any:

a. Inclusion of the District Collectors and the Deputy Conservators
of Forest as Special Invitees for the Tree Authority Meeting was
discussed and the Chairman desired that, District Collectors and
Deputy Conservator of Forests will be included as permanent
invitees and suitable changes may be made in the Act through
necessary amendments.

b. The proposals for the critical study submitted before Tree
Authority should also include the projects involving felling of
more than 100 trees irrespective of extent of land area. Till
necessary amendment in the Act is made, administrative orders

)
may be issued with Government approval.

The meeting ended with vote of thanks to the chair.

"

Dr.S.Dinesh Kannan
Member Secretary

S
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Annexure

- LIST OF PARTICIPANTS WHO ATTENDED THE MEETING OF THE TREE

AUTHORITY FOR THE STATE OF GOA SCHEDULED ON 13tk JANUARY,
2023 AT 11.00 A.M. IN THE CONFERENCE ROOM, 3R° FLOOR, O/o

o = O

10

11

12
13

14

15

16

CHEF SECREATRAY, SECRETARIAT, PORVORIM - GOA.

Chairman
Dr. Puneet Kumar Goel, Chief Secretary/ Principal Secretary (Forests)
o Members
Smt. Deviya Rane gon’ble M.L.A., Poriem Constituency, Valpoi
oa

Shri. Ganesh C. Gaonkar Hon’ble M.L.A., Sanvordem Constituency,
Sanvordem, Sanguém Goa

Shri. Pravin Arlekar Hon'’ble M.L.A., Pernem Constituency,
Pernem Goa.

Shri. Menino D’Souza, IAS Secretary (Panchayat)

Shri. Sandip Jacques, IAS  Secretary (Revenue)
Shri Ramesh Verma,IAS Secretary (Urban Development)

Dr. Pradip Sarmokadam Member Secretary, Goa State Biodiversity

Board
Shri. Anil Karkar Councillor, Valpoi Muncipal Council, Valpoi
Shri. Sagun Wadker Zilla Panchayat Member, North Goa

Dr. S Dinesh Kannan, IFS  Conservator of Forests (Conservation)
(Member Secretary)

Special invitees

Ms. Mamu Hage, IAS Collector, North Goa District
Shri. Srineth Kothwale Collector, South Goa District

Shri. Jiss K. Varkey, IFS, Dy. Conservator of Forests, North Goa
Division
(Member Secretary)

Shri. Prem Kumar R, IFS Dy. Conservator of Forests, South Goa
Division (Member Secretary)

Shri. Santosh H. Fade Dy. Conservator of Forests, Planning &
Statistics
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Government of Goa

TE 04,.. l
f’ &  Office of Principal Chief Conservator of Forests
Forest Department
) Goa Van Bhawan, Old IPHB Complex
LT} Altinho, Panaji Goa — 403 001.
No.CF(C)/Meeting Tree Authority/FD/2023-24/ ?74 be _ Dated: 12.05.2023,
. wince of the .
§ UY censervator of Foraes:
TO, A ‘I Loully Gaa n“ﬁﬁoﬂ. MMF
The Dy. Conservator of Forests | iowarg No.....;'.’:ﬁ.‘f;?u _
North/South Goa Division, 5. N o
Ponda/Margao-Goa. ' bane ba "%me | =- :
C R ate- 4.6 -—-mr»zoq,g :
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Sub:- Minutes of the meeting of the Tree Authory Bald o5 4" May 2023 at 11.30
am in the Conference Room, Office of the® Chief Secretary, Secretariat,
Porvorim.

Find enclosed herewith the Minutes of the meeting of the Tree Authority held under
the Chairmanship of Dr. Puneet Kumar Goel, IAS, Chief Secretary on 04 May 2023 at 11.30

] )

Encl. As above. Conservator of Forests (Conservation)

To. . SR i

Dr. Deviya Rane, Hon’ble M.L.A., Poriem Constituency, Valpoi-Goa.
Shri. Pravin Arlekar, Hon’ble M.L A Pernem Constituency, Pernem Goa
Dr. Chandrakant Shetye, Hon’ble M.L.A,, Bicholim Constituency, Bicholim Goa
Dr. Ganesh C. Gaonkar, Hon’ble M.L.A.. Sanvordem Constituency, Sanvordem,
Sanguem Goa

The Secretary (Forests), Secretariat, Porvorim-Goa

The Secretary (Urban Development), Secretariat, Porvorim-Goa

The Secretary (Revenue), Secretariat, Porvorim-Goa

The Secretary (Panchayat), Secretariat, Porvorim-Goa

9 The Principal Chief Conservator of Forests, Altinho, Panaji-Goa.

10 The Chief Wildlife Warden, Forests Department, Altinho, Panaji-Goa

11 The Chief Conservator of Forest,(Development), Altinho Panaji Goa

12 Shri. Anil Katkar, Councillor, Valpoi Municipal Council, Valpoi

13 Shri. Sagun Wadkar, Zill Panchayat Member, North Goa.

14 The Member Secretary, Goa State Biodiversity Board, Sali gao Bardez Goa.

15 The District Collector, (South), Margao-Goa.
16 The District Collector, (North) Panaji-Goa.
17 The PS to Chief Secretary, Secretariat, Porvorim-Goa for kind information,
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Minutes of the 2" Meeting of Tree Authority for the State of

Goa held on 04.05.2023 at 11.30 A.M. under the

Chairmanship of Chief Secretary, Goa.

The list of participants is at Annexure - A~

=~

At the outset, Chief Secretary and Chairman, Tree Authority

wel-comed all present and asked Member Secretary to brief the committee
about the agenda.

2. Member Secretary briefed Authorify on the meeting agenda and
following actions taken in compliance to directions of Tree Authority

meeting held on13® Jan 2023. |

i)

iii)

A proposal for increasing Security Deposit to Rs.1000 for
individuals and Rs.5000 for Commercial & Govt. Dept. per tree
to be planted has already been sent for consideration and approval

of the Government.

Regarding census of trees in Goa, Forest Survey of India was
requested to submit detailed project proposal including financial
implications. The project proposal for Tree Census in Goa is
received from Forest Survey of India on 31 March 2023 and
department sought some clarification in response to which, FSI
furnished all relevant information on 18% April 2023.

Hon’ble High Court will be apprised on Goa Preservation of
Trees Act (Amendment) Act, 2022 and Forest Survey of India
proposal on Tree Census inside and outside forest area during
filing of compliance report in July,2023 or earlier as per advice
of Learned Ad. General.

Tree census is being conducted and uploaded regularly on the
Department website as per the order of the Hon’ble High Court.
Till 30" April 2023 census of 3,81,385 trees is completed.
Authority was informed that due to fire season and recent

1

o
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incidents of fires all across the State the forest frontline staff were
engaged in fire prevention and control duties. Due to this the
census process was slow during recent months.

-

3. Tree Authority observed that the tree census process in the last quarter
was slow and should be expedited. Regarding manpower Dr. Ganesh
Gaonkar, Hon'ble MLL.A suggested that feasibility of deployment of
additional manpower on contract basis may be examined by the Forest

Department.
3 <

4. The Tree Authority considered that in addition to increase in security

deposit, increase in felling and license fees could also be one important

aspect to ensure only genuine and bare minimum trees are felled and

“subsequently required compensatory tree plantatlon is carried out by

user agency. Committee asked Forest Department to examine the matter

referring provisions of license/ felling fee in other states/ UTs and,

submit a proposal in next meeting of authority.

5. The Chairman suggested that a software based tool may be attempted
by Forest Department for effective and real time monitoring of
compensatory replanting which is mandatory under Goa Preservation
of Trees Act 1984.

6. Member Secretary with the permission of the Chair requested DDG,
FSI to present their proposal for conducting Tree Census in Goa. The
DDG FSI, Mr. Prakash made a presentation and briefed committee in.
detail about the project including its objectives, methodology, training
details, duration of the project and financial implications. During
discussion, Member Secretary, Goa State Biodiversity Board sought
clarifications on LISS IV data and stated that the timeline must be
arrived after taking the field data collection constraints into account.
Chairman directed Forest department to provide all necessary support
as desired by FSI. Authority considered the proposal and asked Forest
Department to put for approval of Government.
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7. The Tree Authority then considered the following proposals for critical

study,

i.  State of the art Centre of Excellence in partnership of Indo-
Israel Agricultural Projects — Codar village, Dharbandora:

The Director of Agricultural Department, Government of Goa,
submitted & proposal for felling of 288 nos. of trees for the purpose of
establishment of State of the Art Centre of Excellence an Indo- Israel
Agricultural Projects. This project is a partnership project of Indo-
Isreal Agriculture Projects for vegetables and flowers with Hi-Tech
interventions under the Centrally sponsared schamae, Wassion for
miegrated Development of Horticulture (MIDH). The project is for the
benefit of farming community of the State of Goa, with Hi-Tech

interventions in Agriculture sector. The Dy. Conservator of Forests,
North Division recommended 209 trees for felling after examining the

proposal. After detail deliberations Tree Authority considered and
accepted the recommendation of DCF North.

ii. Railway development and electrification works of Indian
Railways from Ma jorda to Vasco section.

Rail Vikas Nigam Limited submitted a proposal for felling of 153 nos.
of trees for the purpose of Railway development and electrification
works of Indian Railways from Majorda to Vasco section. The Dy.
Conservator of Forests, South Division recommended 153 for felling
trees afier examining the proposal. After detailed deliberations, the
Authority considered and accepted the recommendation of DCF South,

- 1i.  Extension of Time Limit application by Daffodil Hotels

Pvt. Ltd., Arossim village — Mormugao.

The Authority was briefed about the project. In 2020 felling
permissions were issued by DCF South for different survey numbers

45[C otV
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extension. In light of the amendments made in Goa Preservation of
Trees Act 1984 in 2022, all development projects involving area more
than one-hectare area to be referred to the Tree Authority. As the
proposed project area is 2.735 ha, this case is taken as a new proposal
before the Tree Authority. Daffodil Hotels Pvt. Ltd., Arossim village —
Mormugao, (user agency) has proposed for felling of 136 no of trees
for the development of land for construction of resort. The Dy.
Conservator of Forests, South Division recommended for felling of 105
trees only after carefully examining the proposal. After detailed
deliberations, the Authority considered and accepted the
recommendation of DCF South. - )

. Others, if any

T oo e . N qqf-(

Mel;lbér Secretary, Goa Siéte Biodiversity Boér&, suggested to have |

a format for abstract of trees proposed for felling. Chairman requested
Member  Secretary, Goa State Biodiversity Board to prepare a
proforma for the same and share with Forest Department for necessary

action.

The meeting ended with vote of thanks to the chair.

%)

Yasodha K., IFS
Conservator of Forests (Conservation)
Member Secretary
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Annexure A

LIST OF PARTICIPANTS WHO ATTENDED THE 2" MEETING OF THE
TREE AUTHORITY FOR THE STATE OF GOA HELD ON 04.05.2023 AT11.30
A.M. UNDER THE CHAIRMANSHIP OF CHIEF SECRETARY, GOA

1. Dr. Puneet Kumar Goel, JAS

= i

2. Dr. Ganesh C. Gaonkar

. Dr. Chandrakant Shetye,

142

4. Shri. Praveen K. Raghav

ik \-g:ﬂ

5. Shri. Saurabh Kumar

6. Shri. Ramesh Varma, IAS

7. Shri. Menino D’Souza

8. Shri. Sandip Jacques

\O

. Dr. Pradip Sarmokadam

10. Shri. Anil Katka}‘, .
11.Sagun S. Wadkar

12. Smt. Yasodha K, IFS

13. Shri. Jiss k. Varkey, IFS
14. Shri. Prem Kumar R., IFS
15. Shri. Asvin Chandru, IAS
16. Shri.Sanjeev C. G. Desai

Chairman

Chief Secretary /P‘rincipal Secretary (Forests)
Members

Hon’ble M.L.A. Sanvordem Constituency,
Sanvordem, Sanguem-Goa

Hon’ble M.L.A., Bicholim . Constituency,
Bicholim —-Goa

Principal Chief Conservator of Forests,
Altinhp-Panaji

Chief Wildlife Warden, Forest Department,
Altinho-Goa :

Secretary (Urban Development), Secretariat,
Porvorim-Goa

Secretary (Panchayat), Secretariat, Porvorim-
Goa

Secretary (Revenue), Secretariat, Porvorim-
Goa.

Member Secretary, Goa State Biodiversity
Board, Saligao Bardez Goa. .

Coungillor, Valpoi 'Municipal Council, Valpoi
Zill Panchayat Member, North Goa

Conservator of Forests (Conservation)
(Member Secretary)

Dy. Conservator of Forests, North Goa Division

Dy. Conservator of Forests, South Goa Division

District Collector, South Goa
Addl. Collector, North Goa District




3°

Gl

cly

)

sesTEon, Goverrﬂ% of Goa :;Q (B

Office of Principai Chie onservator of Forests
Forest Department

3 Goa Van Bhawan, Old IPHB Complex
e Altinho, Panaji Goa — 403 001.
<5 CF(C)/Meting Tree Authority/FD/2023-24 4 bL.. Dated: 24.01.2024

Dy. Conssrvator of Forests, ‘
To: : South Goa Division, Margeo-Goa. f_
The Dy. Conservator of Forqqgts, ! Inward No......:.a‘ C’\ o ) !
I\OHW;SOM@ORS ! B- Ho1co-.u--o;--cw-:i.-dg}iq---o---... !
Pon _aj&ai)‘-Goa- page- Nmtoululvthiulté;go'.o -------- %

Office of the

savispafasscdiquevinre

Sub:- Minutes of the meeting of the Tre; Aﬁthority heldon 11T January, 2024
at 11.30 am in the Conference Room, Office of the Chief Secretary,

Secretariat, Porvorim.

3

Find enclosed herewith the Minutes of the meeting of the Tree Authority _held

under the Chairmanship of Dr. Puneet Kumar Goel. IAS, Chief Secretary on 11" January,

2024 at 11.30 am for further necessary action.

o,

C]E“;,,iq\a

(Yasodha K., IFS)
Conservator of Forests (Conservation)

Encl. As above.

To.

A ]

A

al
Dr. Deviya Rane, Hon’ble M.L.A., Poriem Constituency. Valpoi-Goa.
Shri. Pravin Arlekar, Hon’ble M.L.A.. Pernem Constituency, Pernem Goa
Dr. Chandrakant Shetye. Hon’ble M.L.A., Bicholim Constituency. Bicholim Goa
Dr. Ganesh C. Gaonkar, Hon’ble M.L.A.. Sanvordem Constituency. Sanvordem,
Sanguem Goa
The Secretary (Forests), Secretariat, Porvorim-Goa
The Secretary (Urban Development), Secretariat, Porvorim-Goa
The Secretary (Revenue), Secretariat, Porvorim-Goa
The Secretary (Panchayat). Secretariat, Porvorim-Goa
The Principal Chief Conservator of Forests, Altinho, Panaji-Goa.
10 The Chief Wildlife Warden, Forests Department, Altinho, Panaji-Goa
11 The Chief Conservator of Forest,(Development). Altinho Panaji Goa
12 Shri. Anil Katkar, Councillor, Valpoi Municipal Council, Valpoi
13 Shri. Sagun Wadkar, Zill Panchayat Member, North Goa.
14 The Member Secretary, Goa State Biodiversity Board, Saligao Bardez Goa.
15 The District Collector. (South), Margao-Goa.
16 The District Collector, (North) Panaji-Goa.
17 The PS to Chief Secretary, Secretariat, Porvorim-Goa for kind information.
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Minutes of the 4™ Meeting of Tree Authority for the State of Goa held on
11.01.2024 at 11.30 A.M. under the Chairmanship of Chief Secretary, Goa

The list of participants is at Annexure

At the outset, Chief Secretary and Chairman, Tree Authority welcomed all

present and asked Member Secretary to start the proceeding. >

2. Member Secretary briefed the Authority members about mee)ting agenda. She also
informed the Authority on status on compliance to the directions of Tree Authority
meeting held on 25™ August 2023. A brief is under:

L. Préposal on increasing Sécurity Deposit from Rs.200 to Rs.1000 for
individuals, and Rs.5000 for Commercial & Govt. Dept. per tree to be planted
was approved by the State Government and notification to this effect was
issued vide No.7/2/2023-FOR/361 dated 29/11/2023.

ii. Tree Authority was informed that the prevailing rate of Rs.100 for tree felling
has been in vogue since 2003. Tree Authority appreciated that reasonable
increase in tree felling fees isa sig;ﬁiﬁcant aspect to ensure genuine and bare
minimum number of trees are felled and required compensatory tree
plantation is carried out by the User Agency. Accordingly, proposal for
enhancement of tree felling fee to Rs.1000 per tree was recommended by the
Tree Authority. Notification to this effect was issued vide No.7/2/2023-
FOR/373 dated 22/12/2023 after seeking due approval of the State
Government.

iii. It was also brought to the notice of the Tree Authority that requests have
come from Saw Mill Association of Goa and public representatives to revert
back the recent increase in Security Deposit and also Felling Fee to earlier
existing rates. The Chairman, observed that as Goa is well-forested and
people across the country and abroad visit Goa for its natural beauty and
therefore it needs to be conserved for posterity. Hon’ble MLA Shri Pravin

Arlekar suggested that for commercial plantation fee should be even more
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than the recently increased rate. Hon’ble MLA Shri Ganesh Gaonkar also
agreed that increase in fee is justiciable on the ground that for last 20 years

fees were not increased. The Chief Secretary directed Forest Department

move file for government decision on the matter.

_The Tree Authority considered the Rail Vikas Nigam Limited (RVNL) proposal:

RVNL has submitted a proposal for felling of 202 nos. standing tree existing
within the acquired area of 0.4825 ha in Survey No.3/0, 8/1 and 1/9 of revenue
village Issorcim Mormugao Taluka, South Goa for special Railway project under
Railway Act 1989. The purpose of tree felling proposal is for development

works, Railway Electrification and Sankhval Yard extension works in Kulem-

Vasco section in South Goa. 5

Dy. Conservator of Forests, South Division after inspection has recommended

136 trees for felliﬁg. " After detailed deliberations, the Tree Authority
ded for fellingof 136 t bject to compensatory afforestation o

Any other issue with the permission of the Chair:

Goa Tamnar Power Transmission Limited has submitted application for tree
felling permission in North and South Goa Divisions. These involve private area
in both the divisions. The Chairman directed that the applications may be verified
in the field and disposed of for final action of Tree Authority within next 10 days.
The Principal Chief Conservator of Forests directed both the DCFs to undertake
inspection on priority.

The meeting ended with thanks to the chair. ‘

Yasodha K., IFS

Conservator of Forests (Conservation)

Member Secretary



LIST OF PARTICIPANTS WHO ATTENDED THE MEETING OF THE TREE
AUTHORITY FOR THE STATE OF GOA SCHEDULED ON 11.01.2024 AT 11.30 A.M.
IN THE CONFERENCE ROOM, 3 FLOOR, O/o THE CHIEF SECRETARY,
SECRETARIAT, PORVORIM - GOA.

Chairman

1. Dr. Puneet Kumar Goel, Chief Secretary /Principal  Secretary
IAS (Forests)

Members
2. Dr. Ganesh C. Gaonkar Hon’ble M.L.A. Sanvordem Constituency,
Sanvordem, Sanguem-Goa

3. Shrt, Pravin Arleker .ﬁon’ble M.L.A.,  Pernem Constituency,
, iy Pernem-Goa 3 ol
4. Shri. Umakant., IFS Principal Chief Conservator of Forests,
Altinho-Panaji

5. Shri. Praveen  Kumar Chief Conservator of Forests, Forest
Ragav., IFS Department, Altinho-Goa

6. Shri. Sandip Jacques., IAS ~ Secretary (Revenue)

7. Smt. Yasodha K, IFS Conservator of Forests (Conservation)
(Member Secretary)

Special invitees

8. Shri. Ajit Roy.,IAS Secretary To Chief Minister

9. Shri. Jiss K Varkey., [FS Dy. Conservator of Forests, North Goa Division
10. Shri. Prem Kumar R., IFS Dy. Conservator of Forests, South Goa Division
11. Smt. Sneha S. Gitte, IAS District Collector, North Goa

12. Shri. Asvin Chandru, IAS District Collector, South Goa
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5’7?; Office of Principal Chief Conservator of Forests

Forest Department
"Goa Van Bhawan, Old IPHB Complex
Altinho, Panaji Goa — 403 001,

No.4-43/Meeting Tree Authority/2022-23-Vol.II-FD/ -08-G3,
S€€7 Dffice of the _
e - Conservator of Foresis :
To * - ath Goa Division, Margac-Goag, ©
i . ceard No q'g‘q] g
—TFtie Dy. Conservator of Farests & *'D i
North/South Goa Division, s T e |
Ponda/M_zl_rg_gg;Goa. RTTEN . [ SRS ‘

ameedBloabong
Sub:-Minutes of the meeting of the Tree Authority held on 28 February 2024 at
4.00 pm. in the Conference Room, Office of the Chijef Secretary,

Secretariat, Porvorim.

Ll

)

Find enclosed berewith the Minutes of the meeting of the Tree Authority held under
the Chairma.nship of Dr. Puneet Kumar Goel, IAS, Chief Secretary on 28% February 2024 at

4.00 p.m. for further necessary action.

(2 0 (Nabari IFS,
ol Conservator of orests(C).
Member Secretary
Tree Authority,
Encl. As above

I Dr. Deviya Rane, Hon ble M.L.A., Poriem Constituency, Valpoi-Goa.
2 Shiri. Pravin Arlekar,Hon'ble M.L.A.. Pernem Constituency, Pernem Goa
3 Dr. Chandrakant Shetye. Hon’ble M.L.A., Bicholim Constituency, Bicholim Goa
4 Dr. Ganesh C. Gaonkar, Honble M.L.A._. Sanvordem Constituency, Sanvordem,
Sanguemn Goa
The Principal Chief Conservator of Forests. Altinho, Panaji-Goa.

6 The Chief Wildlife Warden, Forests Department, Altinho. Panaji-Goa

7 The Chief Conservator of Forests, Forests Department, Altinho, Panaji-Goa
o C[y \ﬂg The Secretary (Forests), Secretariat. Porvorim-Goa
10
11
12

j““‘@p The Secretary (Urban Development), Secretariat, Porvorim-Gog
Je

L

The Secretary (Revenue), Secretariat, Porverim-Goa
The Secretary (Panchayat), Secretariat. Porvorim-Goa
> Shri. Anil Katkar, Councillor. Valpoi Municipal Council, Valpoi
I3 Shri. Sagun Wadkar, Zill Panchayat Member, North Goa.
[4 The Member Secretaty, Goa State Biodiversity Board, Saligao Bardez Goa.
15 The District Collector, (South), Margao-Goa. :
16 The District Collector, (North)Panaji-Goa.

7 The PS to Chief Secretary, Secretariat, Porvorim-Goa tor kind information.
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Minutes of 5 meeting of Goa Tree Authority held on 28.02.2024 at 1600
hrs under the chairmanship of the Chief Secretary, Goa

The list of participants is at Annexure — A.

Welcoming the partfcipants, it was apprised that there were 7 proposals placed before the

Committee for consideration. Each proposal was deliberated upon threadbare and following

has been decided:

i)

ii)

iii)

-

Felling 204 nos. standing trees at Aquem Margao Salcete for construction of 06-
lane ROB by Executive Engineer IV, P.W.D. Fatorda Margao.

- Committee agreed to recommend felling of 136 number of trees against 204
trees applied for. subject to the following conditions:

a. UA shall ensure three times re-planting of mixed species, in consultation with
Forest Department and Goa Biodiversity Board. This shall be apart from replanting of
equal number of coconut trees as recommended for felling.

b. UA shall ensure at their own cost establishment of the new plants by way of

maintenance over the next five years from the year of planting.

Felling of 500 nos. of Mangroves in River Salat Verna Salcete by Ports Department.
- Committee agreed to recommend pruning of 274 number and
felling/transplantation of 167 number of mangroves against 500 trees applied for, subject
to the following conditions:
a. UA shall ensure transplantation of the mangroves intended to be removed
under supervision of Forest Department and Goa Biodiversity Board at their own cost.
b. UA shall ensure three times re-planting of mixed species of mangroves as per
suitability of site, in consultation with Forest Department and Goa Biodiversity Board

and subséqueit maintenance for a period of 5 years from the vear of planting.

Felling 1485 nos. standing trees at Xeldem for construction of 220KV Xeldem -
Xeldem Transmission line in South Goa by Goa Tamnar Transmission Project

- - Committee agreed to recommend felling of 1190 number of trees agaifist
1485 trees applied for, subject to the following conditions:

a. UA shall ensure transplantation of the trees intended to be removed as far as

practical under supervision of Forest Department and Goa Biodiversity Board.
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b. UA shall ensure three times re-planting of mixed species of plants as per
suitability of site, in consultation with Forest Department and Goa Biodiversity Board
and subsequent maintenance for a period of 5 years from the year of 'pia_ming. UA shali
also ensure planting and maintenance (for 5 years) of atleast equivalent ﬁumber of
coconut trees as being removed, apart from the above.

c. A verification report of the earlier made plantations by UA be submitted by

concerned DCF before placing the proposal for Government assent.

iv) Felling 2551 nos. of tree under private property, Govermment land &

Communidade land for construction of 400kv D/C Xeldem (Sangolda) Mapusa

Transmission Line at North and South Gon by Gim Tamnar Transmission Projeet.

- Committee agreed to recommend pruning of 1384 number of trees and

- felling/removal of 593 trees against a total felling of 2551 trees applied for, subject to
the following conditions:

a. UA shall ensure transplantation of the trees intended to be removed as far as
practical under supervision of Forest Department and Goa Biodiversity Board.

b. UA shall ensure three times re-planting of mixed species of plants as per
suitability of site, in consultation with Forest Department and Goa Biodiversity Board
and subsequent maintenance for a period of 5 years from the year of planting. UA shall
also ensure planting and maintenance (for 5 years) of atleast equivalent number of
coconut trees as being removed, apart from the above.

k\\)/ ' c. A verification report of the earlier made plantations by UA be submitied hy
\
\

concerned DCF before placing the proposal for Government assent.

v) Felling of 340 nos. trees for widening of road from Sada Junction to M.P.T. Vasco
by Executive Engineer, P.W.D Fatorda, Margao.

- Committee agreed to recommend felling of 340 number of trees, subject to the
following conditions:

a. UA shall ensure three times re-planting of suitable mixed species. in
consultation with Forest Department and Goa Biodiversity Board. This shall be apart
from replanting of equal number of coconut trees as recommended for felling.

b. UA shall ensure at their own cost establishment of the new plants by way of

maintenance over the next five vears from the year of planting.
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viy Felling 915 nos. trees for construction of Majorda-Vasco Railway Doubling project
- by Rail Vikas Nigam Ltd, Hubli.

Earlier, the proposal was being dealt as per Forest (Conservation) Act, 1980.
Following Hon'ble Supreme Court order in Writ Petition (civil) No. 202 of 1995 dated
24 January 2024, the proposal has been put up before Tree Authority.

- Committee agreed to recommend felling of 737 number of trees agamst 915

trees applied for, subject to the following conditions:

a. UA shall ensure three times re-planting of mixed species, in consultation with
Forest Department and Goa Biodiversity Board. 2 .

b. UA shall ensure at their own cost establishment of the new plants by way of

maintenance over the next five years from the year of planting.

vii) Felling 122 nos. trees to Majorda-Vasco Section for the execution of Railway
development works and Railway Electrification work by Rail Vikas Nigam Ltd,
Hubli.

- Committee agreed to recommend telling of 122 number of trees, subject to the
following conditions:

a. UA shall ensure three times re-planting of mixed species, in consultation with
Forest Department and Goa Biodiversity Board.

b. UA shall ensure at their own cost establishment of the new plants by way of

maintenance over the next five years from the year of planting.

Further, it has been directed that while putting up proposals to the Government for its
consideration, the concerned DCF shall certify in each case that the proposed area of felling
of trees is outside the ambit of FC Act 1980 and its subsequent applicable amendments.

Other directions:

It was directed that an order be issued to Goa State Biodiversity Board to depute its

official for field verification alongside Forest Department for all felling proposals.

The meeting ended with thanks to the Chair.

ualy, IFS
Conservator of Forests {Conservation) &
Member Secretary (Tree Authority)
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LIST OF PARTICIPANTS WHO ATTENDED THE MEETING OF THE
TREE AUTHORITY FOR THE STATE OF GOA SCHEDULED ON
28.02.2024 AT 4.00 P.M. IN THE CONFERENCE ROOM, 3 FLOQR, Olo
THE CHIEF SECRETARY, SECRETARIAT, PORVORIM - GOA.

Chairman

1 | Dr. Puneet KumafGoel, IAS | Chief  Secretary /Principal Secretary

{Forests)
" Members i

2 Shri. Ganesh C. Gaonkar Hon'ble M.L.A.. Sanvordem Constituency,
Sanvordem, Sanguem Goa

3 Umakant , [F$ Principal Chiéf Conservator of Forest e
Altinho, Panaji

4 Surendra Naik Jt. Secretary (Revenue), Secretariat.

L, Porvorim - Goa
5 Pradeep Sarmokadaiti ‘Member Secretary, Goa State Biodiversity
~ Board, Saligao Bardez Goa. o

6 | K.S.Pangam Dy. Director(Adm.) (Panchayat), Panaji-
Goa

;i Shri. Sagun S. Wadkar Zilla Panchayat Member. North Goa. -

8 Shri. Anil Katkar Councillor, Valpoi M'h}lﬁi'gi'ﬁz_:l—c_oﬁ}iéﬁiﬁl.
Valpoi N

9 Ms. Nabanita Ganguly, IFS Conservator of Forests (Conservation)

_ b __ | (Member Secretary)

10 | Praveen K. Raghav, IFS Chief Conservator of Forests, Altinho-
Panaji

11 | Asvin Chandru, IAS Collector & District Magistrate, South
Goa

12 | Sneha Gitte, [AS Collector & District Magistrate, North
Goa i i it i

13 | Jiss K. Varkey, IFS Dy. Conservator of Forests, North Goa
Division -

14 | Prem Kumar R, IFS Dy. Conservator of Forests, South Goa

Division
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FORM ()
(Sco Rule 6)
IREL OFFICER-CUM-DY. CONSERVATOR OF FORESTS
| Government of Goa
@) FOREST DEPARTMENT

5}‘1%-* . . U B LH_/& W
oy

[ ]
L

No.: 5/Val-NOC/03/DCF$/2023-24/5 2.2
Dated: 2.2 /06/2023

Sub: -~ Permission to fell trees.

4
'

With reference to your application dated 06,03.2023 for grant of permission to fell trees

to the General Manager (Civil / E), Rail Vikas Nigam Limited, B-Block, 5th
Floor, 5B - 12, L'& L Building, Near Mathany Saldanha Administrative
Building, Margao - Goa hereby informed that you have been granted permission to fell

trees as per the details, indicated below from the Government land under operational

a to Vasco for execution of Railway
developmental works and Railway Electrification works from Chainage 96.300 to

106.00, subject to the terms and conditions here to specified:-

® DETAILS OF TREES

List enclosed as Annexure - A

| (Prem Kumar R., IFS)

Dy. Conservator of Forest
South Goa Division,

Margao-Goa.
To,

The General Manager (Civil / E), '
Rail Vikas Nigam Limited,
= B-Block, 5t Floor,; 5B — 12, L & L Building,

Near Mathany Saldanha Administrative Building,
Margao - Goa,

Terms and conditions
1. The Range Porest Officer shall mark the trees before cutting,

2. Permission to- fell trees is granted at your risk and without prejudice to claim/s of any other
person/s who may be'having right/s over the land or trees.

3. The actual tree felling shall be carried out after 30 days from the date of issue of this tree
felling permission as per the directions of Hon’ble High Court in PIL. Writ Petition No. 08
of 2021. The tree felling maybe completed within 45 days after completing
mentioned above, Incase trees felling not completed within 45 days application

of time limit for felling of trees, shall be forwarded to this office through concern Range
Forest Officer.

4. Material produced from the felled trees shall not be

removed or disposed without permission
of the Tree Officer. |

5. You shall replant tree as per details given below during ensuin

commencing from June 2023 to August 2024. Replanting s
replanting plan submitted. *

g/mext planting season, i.e.
hould be done ag per the

Sr. No. Species No. of trees
1. Forestry Bpecles 459
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6. Licence fee was paid vide R. No. 44/823 dtd. 23.06.2023 for Rs. 15,300/~ and deposit a -

sum of Rs. 91,800/- (Rupees Ninty One Thousand Eight Hundred Only) vide Term
Deposit Advice Receipt dated 19.06.2023, as security Deposit in the office of the Dy.

Conservator of Forests, South Goa Division, Margao-Goa, before starting the felling of the
trees for ensuing the replanting of the trees (indicated at Sr. No. 5 above).

7. The event of failure on the part of permit holder to replant the trees as indicated above, the
Tree Officer shall take necessary action as per the Goa Preservation of Tree Act, 1984.

8.The claim regarding refund of Security Deposit shall be made within the three years from the

date of issue of this permission on successful replantation of stipulated nos. of saplings
otherwise, Security Deposit shall be forfeited in ‘Tree Protection Fund-Goa’.

e

1. Copy to the Conservator of I:Torests;‘l’anaji Goa for information.

2. Copy to the RIFO, Mobile Squad Margao w.r. to his report dated08.03.2023. He is directed

to keep strict watch over the felling of 153 nos. of trees and ensure that no illegal felling
takes place. |

3. Copy to the Chairman/Secretary, Biodiversity Management Committee, Village Panchayat,
Majorda and Velsao — Goa to followup teplanting of trees. -

i —
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Annexure -A

Glrth
| S.No | Tree No. Species | Chalnago Remarks
1285 | Coconut tree 96.600to | 0.71 | RHS

1
2 1286 Banyan Tree 96.700 RHS
— =) [ Panyaniree
3 1287 Rain Tree 2.08 RHS
4 1288 Coconut tree | 0.84 | RHS .,
0.71

5 1289
0.52
6 | 1200 Bhillmad 96.500t0 | 0.69
| 105 | RHS |
__RHS

n 1292 Kate Kavanch 96.600 :
1293 | Shivan | 1,25
1.88 | RHS

3 2
. 12| 1208 [  Bhilamad | 96.300tc | 1.03
- 13 Rain Tree 96.400
. _14 Bhillmad
15
'
Rain Tree B 4

|17 | 1301 | RainTree | 96.300t0 [ 077
1302 | Badam | 96.400

19 | 1303 | RantTres |
+ 2.44

26 i '
i 27| 280 [ Khavat

- 28
&_ 29 | 282 Kharvat 040 | LHS
_- 30 | 283 | Bhillamad 99.500 to  |0:93
Bhillamad ' 0.94
. 99.600

32

33 0.40 | LHS
0.39

Gliricidia A
Gliricidia B







* /- 55
/8 : 0.35 | ‘LHS
| ;’ & 1015 | 3648 | Bokodyo | 100-400 - 0.34 | m
7/ -EE-_
FMoj ssa- T 0.58
® -ﬂ-m
; -mm
359 | Chanado
-E_m
108 | 381 | Bhillamad
m Bhlllamad
-IE- Bhlllamad
M1 [ 364 Bhillamad
112 |~ 365 | Bhillamad 1.10
a56  |-SatonA | 0.83 | LHS |
- _ |
— 0.88
-I_——oconu rco lm_LHS
| 096 | LHS
Coconut Tree 0.92
¢ Coconut Tree 100.400 to 1096 | LHS
@ vy
| 100.500
| | 090 [ LHS
S
0.86
124 | 377 | CoconutTree 1.04
.
096 | LHS |
'
_0.85 [ LHS |
T [HS
' 0.92 | LHS
100.500
| 0.92
) Coconut Tree |
: Coconut Tree |
@
- 138 391 Coconut Tree

. Man
Raintree A 104.200to0 | 2.39 L
| . 11 | Raintree A apod HS

—
L
I

L
N

| 142 1112
| Junali A 104.700 to
145 1120 Coconut tree . LHS

| Drumstick A | 0.68
; .

=
e
W

Ve,
&

P

c



LHS
105.900 to %-

LHS

106.000
0.80 LHS
0.86 LHS

(Prem K([mar R,, IFS)
. Dy, Conservator of Forest
South Goa Division,

Margao-Goa.
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| (See Rule 06)
TREE OFFICER-CUM-DY. CONSERVATOR OF FORESTS
Government of Goa

FOREST DEPARTMENT

No.: 5/Val-NOC/03/DCFS/2022-23/ 24-8 <
Dated: 02-/02/2023

Sub: - Permission to fell trees.

With reference to your application dated 26.12.2022 for grant of permission to fell
trees to the General Manager (Civil / E), Rail Vikas Nigam Limited, B-Block, 5th
Floor, 5B - 12, L & L Building, Near Mathany Saldanha Administrative
Building, Margao - Goa hereby informed that you have been granted permission to fell
trees as per the details, indicated below from the Government land under operational
occupation of Indian Railways from Majorda to Pale villages for execution of
Railway developmental works and Railway Electrification works from Chainage

92.000 to 99.500, subject to the terms and conditions here to specified:-

DETAILS OF TREES

List enclosed as Annexure - A

e Ya
P _:" o= NUVE B ,rr_::ﬂt,'«\
", Ic‘ wealEELy ER RN Mt ey 11‘]- - "l
F’,J:‘:;‘:;:z,:‘i'-:‘hr_"‘ri“ -“""-1,_.‘ Tt N (
& ay  BAp00 . TN, G2 1 ﬂ-f‘
a’}{ L HENIIRLY “n } =)
= L ll"Fl... <4
v (Prem

4 : / Dy. Conservator of Forest
o S ' South Goa Division,

\f.:r“‘:' “ﬁ"""“-. , ear ""': -,m.'.':' s
\Wm?;; ._v_g;;/ Margao-Goa.
ey -

To, NN =

The General Manager (Civil / E),

Rail Vikas Nigam Limited,

B-Block, Sth Floor, 5B - 12, L. & L Building,

Near Mathany Saldanha Administrative Building,

Margao — Goa. o
Terms and conditions

1. The Range Forest Officer shall mark the trees before cutting.

2. Permission to fell trees 1s granted at your risk and without prejudice to claim/s of any other
persor/s who may be having right/s over the land or trees.

3. The actual tree felling shall be carried out after 30 days from the date of issue of this tree
felling permission as per the directions of Hon’ble High Court in PIL. Writ Petition No. 08
of 2021. The tree felling maybe completed within 45 days after completing 30 days as
mentioned above. Incase trees felling not completed within 45 days application for extension
of time limit for felling of trees, shall be forwarded to this office through concern Range

Forest Officer.

4. Material produced from the felled trees shall not be removed or disposed without permission
of the Tree Ofticer.

5. You shall replant tree as per details given below during ensuing/next planting season, L.e.
commencing from June 2023 to August 2023. Replanting should be done as per the
replanting plan submitted.

Sr. No. Species No. of trees
1. Forestry Species 913
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6. Licence fee was paid vide R. No. 26/811 dtd. 07/02/2023 for Rs. 30,500/- and deposit a . \
Sum of Rs. 1.83.000/- (Rupees One Lakh Eighty Three thousand only) vide Term
Deposit Advice Receipt dated 04.02.2023 , as security Deposit in the office of the Dy,
Conservator of_Forests, South Goa Division, Margao-Goa, before starting the felling of the
trees for ensuing the replanting of the trees (indicated at Sr. No. 5 above).

7. The event of failure on the part of permit holder to replant the trees as indicated above, the 2~

Tree Officer shall take necessary action as per the Goa Preservation of Tree Act, 1984,

8.The claim regarding refund of Security Deposit shall be made within the three years from the
date of issue of this permission on successful replantation of stipulated nos. of saplings
otherwise, Security Deposit shall be forfeited in "“Tree Protection Fund-Goa’.

1. Copy to the Conservator of Forests, Panéji Goa for information.

2. Copy to the RFO, Mobile Squad Margao w.r. to his report dated 03.01.2023, He is directed

to keep strict watch over the felling of 305 nos. of trees and ensure that no illegal felling
takes place.

3. Copy to the Chairman/Secretary, Biodiversity Management Committee, Village Panchayat,

Majorda and Velsao — Goa to followup replanting of trees.
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Annexure - A

List of Trees

e - -
. II Sitains Chainage | Girth (in mts)
Mm N — nao
Kharvat 1 92.0(10_?3 92.100 - -gii — -—J
Kha.I’VLE:lt - | 0.82_ —
| L_IambalA I_—_———_O_g_r?— |
| Ja_mb_a;l B___J 0.90 ]
Jambai_C — 92.100 to 92.200 — Qo381 !
‘ Moi __; | 043
| Jungli i —__BEE_
l_ Bhﬂlamad - 074_ ) ‘l
[ Bhillamad | 92.200 to 92.300 0.78 |
' Moi | | 051 -
Savar 051
Saton A 07 300 to 92.400 |  0.67
- 047
i T 069
—
92.400 to 92.500 0.85
- T0.43
~— 055
0.87
. 053 o
iA T 063
- 0.58
095 |
T 14
- ] 02.500 to 92.600 ?————_019-7————‘
_Kevai C B 0.53
23 23 Kavanch | 0.53
24 24 Moi __:__ ()_.82_
D0 20 Acacila 1.20 |
26 26 ~ Acacla 1.28
71 27 |  Moi | 0.38
28 28 | Kavanch | 92.600 to92.700 1.7
_2_9__[: gQﬂ Kavanch 0.56
L%L______Slﬂ | . Mozi s - 0.50_
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02.600 to 92.700

| 32| 32
33 _Acac_ia
34 | 34 Acacia
| 35| 35 Moi
36 36 Acacia
- Kavanch A
o7 37 Kavanch B
| 38| 38 j_ Mo1
39 | 39 Acacia
40| 40 |  Kavanch
| Ac-acT;A
af | - B Acacia B
| 42 42 Moi |
'_Z':’) -4_3_ _4 _LSavaI; ]
44 44 Savar
| 45 | 45__:__ " Moi
| 46 | 46 i_Bhillamad
47 47 Kavanch
| 48 48 Moi
49| 49 |  Moi
I 50| S0 Acacia
o1 | Acacia
| 52 52 :I: Mol
oS53 23 Acacia
) o . "Acacia A N
>4 o4 Acacia B |
| 55 55— B Acacia_=_:=_F
o6 o0 Acacia
I___57_l J57 | Acacla
S8 | SlS Acacia
|759 | 59 Jambal
| 60 60 Acacia
LI—_6_}__ E Acacia o
62 62 Acacia
(63 | 63 l Acacia |
64 64 | Mango
| 65 65 Vad
66 | 66_ :_ _Iiain Tree
o7 - _6_?’ Rain _’_I_‘ree
68 68 Rain Tree
69

701

69 | Rain Tree | 93.300 to 93.400
70 Kavanj
i (I ¢ —— ———

——— ———

92.600 to 92.700

92.700 to 92.800

— 92.800 to 92.900

93.000 to 93.100
03.100 to 93.209

93.200 to 93.300




93.400 to 93.500

93.500 to 93.600

93.600 to 93.700

93.700 to 93.800

93.900 to 94.000

93.900 to 94.000

= . =

1 94.000 to 94.100

78 78 Moi1
79 79 |  Acacia
80 30 ~ Jambol
81 81 Acacia |
S Jambol A
- - Jambol B
| 83 83 . Mango
l 84 84 Rain Tree
85| 85 | Rain Tree
86| 86 Jungali |
87 87 ‘Bhillamad
88 88 | - Jack |
89 89 ~ Jambol
| _z—ﬂicacia A
oM 20 B P.&cacia-B |
__i__9 1 Sav_ar
92 Savar
03 | Moi ]
E B Moi_
95 | _TA(_:acia
96 Acacia
97 - Acacia
98 _Acacie-x
99 B Acacia
100 - Acacia |
1101 101 Acacia |
102] 102 | _z_icacia_
103 103  Cashew
104| 104  Cashew
105 105 |  Acacia
106] 106 Cashew
19_7_1_ 107_—|_ Rain Tree
| Rain Tree A
108 |——
Raian Tree B
) Ac-:acia -

—

94.100 to 94.200

94.200 to 94.300
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__—-—-—-

110 110 ] Ac;:ia T
1111 111 | RainTree | 94.200 to 94.300
12| 112 |  Acacia | ) .
113 113 Acacia | S 0.98 |
Jambal A 94 .300 to 94.400 1.29
s Ly Jambal-B | 1.20
) _Aéacia T 0.72
Kav;a:-h 0.85
Acac1a | I 1.26
B Acac; ] 1.25
Acama | 94.400 to 94.500 ] 1.41
Acama | 0.38 |
Acac1a 0.86
Acacia 1.02
| Teak — 0.73
125] 125 4{_— Savar 94,500 to 94.600 0.53
'126I _ l_QE Kavanch | ) 0155
127|127 |__ Acacia B 0.90
128 128 Acacia | 1.16
120 129 Acacia | | 0.98
130 130 | Acac%-a | | 1.15
131 131_ - Acacia 0.94 |
- - Chanado A I 94.600 to 94.700 B - 0.52
| Chanado B 0.34 |
,_133 133 _Acagia ] I W_’?__ |
134| 134 Acacia | 0.80
135 135 " Acacia | 1.30 |
136 |
~ 137 |
| 138
1139
140
141
142
143
144
145
146
147
148




. ¥
.f'/ e
&

J 149 149 Acacia
/ /’f 150 150 Acacia
/! 151] 1_5T Acacia
le 152 Acacia
1153 153 Acacia
| ‘ - Acaia A
T 94.700 to 94.800
154 154 Acala B l-
Acacia C \ 0.84 )
1155 155 I~ AcacTa 8 l' ﬂ —
Acacia B 0.382
156/ 156 | Mango | | 0.66 |
r——"ls? =, Teai-: 94.800 to 94.900 e 0.:7_i
r_fgg 158 l— Savar I - i_.QQ
159 | 159 B Rain Tre.e | | 1.24 B
160| 160 Bhillamad | 0.83
161| 161 | Bhillamad 1.05
| 162| 162 Rumod | - oo 342ty | 0.63 |
Wy MoiA 0.38
g ._163 — MoiB | 035 |
__164_ 164 Rumod_ O.6Q ] |
| 165 165 I BOI‘LA | 0.65_
| Bor B 0.98
T Kavanch A | 94.900 to 95.000 | 1.02
166 166 — ——
i B | Kavanch B | | 0.54 |
167 167 Bor 0.93 |
168| 168 | Sitafal Tree | - | o.51 B
| 169 169 | Peru B 0.52 ]
170 170 I Jack 95.000 t0 95.100 |  ~ 0.96
171 171 Amado | 0.68
= 172|172 Bor | 065 |
- (@ | Rumod A - 1.20
_ 173 173 _RumE;B 05.100 to 95.200 r—0.62
174| 174 |  Bheni | 95.200t0 95.300 | 1.38
1175|175 Moi A | 0.94
' = I\E'Di B- 05.300 to 95.400 = 083
S ——— =N T et = — J
170 176 Bor 0.68
177|177 Coconut Tree lj 0.68 |
B _Rumod A | 95.500 to 95.600 ~1.10 |
178 178 Ru_mod Bi | - 1.00
o _ Ru_n_lod C | i | 0;5£§
179} 179 Rain Tree 1.5 _l
— ———— 95.600 to 95.700 —
1 180 130 Kavanch 3 |
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el _l_g-l_ 181 ’ Kavanch LI - 0.71
182 182 Coconut Tree 0.82
| | | Kavanch A #5700 to §5.800 0.63
]ii' HoR Kavanch B 0.59
— | ——__“_:
184 l 184 GulmohE:u* A , D52
| Gulmohar B 042
185 Rumod 95.700 to 95.800 1.08 |
Rumod 0.86
Drumsticlt | | 0.60 |
Mango | 0.92 ]
| Coconut Tree l 95.800 to 95.900 1.03 B
| Aman | oo 00096200 | 188 |
1191 191 Coconut Tree | L75
L 1192 192 Coconut Trec 0.90
' (193] 193 Jack 90.200 10 96:300 - 1.14 |
’ 194 194 | Coconut Tree | 96.300 to 96.400 0.91
j 195 195 | Coconut Tree | 96.500 to 96.600 0.87
L (196] 196 | Gliricidia - - 0.72 |
@ 197 197 Rain Tree | 96.700 t0 96.800 | 1.00
198 198 Mango | 1.03
199 199 Amado 1.18 |
1 200 200 Jungli 0.84
201 201 Rain Tree 96.800 to 96.900 1.80
202| 202 |  Bheni B N 0.80 |
203 208 |  Rain Tree 1.11 .
204 204 Ashoka Tree 0.38 |
205 205 Ashoka Tree 0.63
206 206 Ashoka Tree #4,000 0 97,100 W15 1
207 207 Ashoka Tree | -~ 0.62
208 208 Ashoka Tree B ~0.53
209 209 Chanado N 0.94 |
1210 210 Coconpt Tree ) to B.400 0.62 :
211 211 Coconut Tree | 0.71
1212 212 Coconut Tree 0.70 '
213 213 Coconut Tree 4400 fa 37,300 : 0.68
214| 214 Rumod o 177

215] 215 | Mo o

97.300 to 97.400 | =
216 | 216 Jambal A S
Jambal B -

17 217 Mango 97.400 to 97.500 0.50

2 18 2 18 Coconut Tree 0.74
219 |  Kharvat 97.500 to 97.600 0.92

220] 220 | Bhillamad 0.73

AL



| BheniA | 1.02
| BheniB 1.15
Bheni C 97.600 to 97.700 |  0.57
BheniD | 051 |
BhemlE | ) 047
Coconut Tree | 97.700 to 97.800 0.80
Charcoal Tree o o 6._56 o
224| 224 Charcoal Tree | 97.800 to 97.900 '0.49
225| 225 Banyan Tree | -
226 | 226 Gliricidia | ~0.51
207| 227 Gliricidia | 0.66 |
i B _Chanado | o 000 0 98,000 o073 |
— aa8 C_hanado F_k__ 0._66L
Chanado B 0.41
230 230 Mango | 1.97
o (e ~ BiboA | | 0.48 |
| BiboB___ | 98.000 to 98.100 l 0.38 |
232 Acacila B 0.91
233 | Rumod | __ N 0.58
ST R 98.100 to 98.200 ‘— v
235 |  Bheni 98.400 to 98.500 | 1.23
236 |  Mango 264
| Jack A 0.68
237 — J_ack = — 08.600 to 98.700 __63_5
238| 238 Acacia | "~ 0.88
[230] 239 | Bibo | 98.700 098.800 |  2.71
249 | Bhillamad | -—‘ O_.@
241 Bhillamad 0.82
242 Bhillamad | | 0.68
243 | Bhillamad BIRRGL SUSESES 1.01 |
244 " Bhillamad ~0.83
245 | Bhillamad ~ 0.80
" 246 | Bhillamad | ) ~ 0.78
|  Bhillamad — - 0.71
Bhillamad | L 1.04
‘_‘Bhillamad ' O._i_
Bhillamad 098
i _B_kﬁua:nEd 98.800 to 98.900 0.94
| Bibo 2.14
‘Bhillamad ©0.82
"~ Bhillamad 0.70 |
- Mo1 ] _: 1.60
Bheni - 1.97
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257 237 chanado
' 258] 258 | Bibo
259 259 Bibo
I260 60 T Chanado A |
Chanado B
_.561| 261 | GllI‘lCldla ]
1262 262 T— G11r101d1a | .
R GhI‘lCldla A 0.44
263 | 263 | Gliricidia B | 99.000 to 99.100 e l
264| 264 | Glincidia | 0.62 |
_2-6_55 |1 _2654 Charcoal Treg_u 0.67
266| 266 Chanado | - l - 0.54 |
267| 267 |  Saton 99.200 to 99.300 0.45 |
268 268 | Chanadg 0.44
269| 269 | Kharavat | 99.300 t0 99,400 | ~0.35
2_27&) 270 Mango o | - 122
4l 271 Charcoal Tree 0.6§
272|272 | Charcoal Tree | 99.400 to 99.500 | 058
" o _273 Charcoal Tree ' | 0.58 |
Charcoal Tree O 41
274 1385 Kavanch | | 090
275 1386 L__ Acacia 0.86
276| 1387 | Kavanch - 0.95
277 1388 ~ Moi | 065 ]
278 1389 Acama 92/000 to 92/100 0.85
_2_7_9 1390 Acama —_—__6._9-10
r_28-0 | 139 1 - Acama 0.88 i
281 1392 | Charcoal Tree ,____W_‘
(282] 1393 Acacia | ) 092 |
283 1394 |  Acacia - -~ 0.85
T Jambal A 097 |
= 284 | 1395 Jambal B I 0.90
| __JambalC__| 92/100t092/200 | 081 g
| 285_ 182(_5_ _ _L_J_amfbal - '____ ) 0.88
286 1397 Moi1 0.38
1287 1398 Moi ) 0.37 '
288| 1399 |  Acacia 92/200 to 92/300 | 0.85 |
289 1400 | Acacia | 92/300t092/400 | 132
290‘ 140_1 . e A : N -——-—————____.0‘63
Moi B 0.59
201] 1402 | Acacia | 92/400 to 92/500 1.03
202] 1403 |  Acacia | 1.15
[293] 1i%_l_ Moi | o055 ]
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1405 92/500 to 92/600 0.95

33/ e

095
296] 1407
1408 24
2908 Bhedus
299 Acacia
300
301
302

305 1417 Rain Tree bk | 1.15

—

t[2)
Dy, Cor EIL-‘!\&D} of Forests
South Goa Division
Margao - Goa

v

LD
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FORM (E)

(see rule 6)

TREE OFFICER - CUM - DY. CONSERVATOR OF FOREST
Government of Goa
FOREST DEPARTMENT

No.:- 5/Val-NOC/01/DCFS/2024-25/ & —

Dated:-] £ - Apr-2024
Sub:- Permission to fell trees.

With reference to his application dated 10.11.2023 for grant of permission to fell trees. Shri. S.

G. Benarji is hereby informed that he is granted permission to fell tree/s (as per the details
Indicated below) from the private property Known as "---" under Sy. No. "3/0, 8/1 & 1/9" Situated

at Issorcim ( Area 4825 sqm) village of Mormugao Taluka Subject to the satisfaction of the terms
and conditions here in to specified:-

DETAILS OF TREES

Sr.No Species of trees Girth in mts. Tree No.
1 List enclosed-as-Annexure - A
S s
/Kﬂf; == Ay ‘K‘.‘k"‘ ﬁ@‘-\ r)
& ( SRR A (/ N =jJ:W)C" -
. YR . [
= il P /. (Anand S.dadhav,IFs)
\E\F"a-‘;-m —_— T f""“,l"’/ Dy. Conservator of Forests -
\HHQJ’“ Oy bty raTVa m{‘-h":"'&‘;//-;/’/ 1 * =
To, N;e::___::'_‘:’_;;__:_ﬂ_ﬂ,-:.? South Goa Division
hri/Smt. S. G. Benariji ' Margao — Goa

O/o Joint General Manager (Civil / E), Rail Vikas

Nigam Limited, B-Block, 5th rloor, 5B~ 12, 1L &
L Building, Near Mathany Saldanha
Administrative Building, Margao — Goa

Terms and conditions

1 The Range Forest officer shall mark the tree before cutting.
2 Permission to fell trees is granted at his/her own risk and without prejudice to claim(s) of any

other person/s who may be having any righi(s) over the land or the trees.

3 The actual tree felling shall be carried out after 30 days from the date of issue of this

tree felling permission as per the directions of Hon’ble High Court in PIL. Writ Petition
No. 08 of 2021. The tree felling maybe completed within 45 days after completing 30
days as mentioned above. Incgse trees felling not completed within 45 days
application for extension of time limit for felling of trees, shall be forwarded to this
office through concern Range Forest Officer.

4 Material produced from the felled trees shall not be removed or disposed without permission

of the tree officer.

5 Applicant shall replant 408 forestry tree species during ensuingt planting

season,l.e,commencing from June 2024 to August 2024 in the property from which the trees
will be felled. Replanting should be done as per the replanting plan submitted by the
applicantin Sy. No..3/0, 8/1.& 1/9 of Issorcim ( Area 4825 sqm) village Maormugao taluka.

6. Licence fee was paid earlier vide R. No. 11/854 dated: 12.04.2024 Rs. 136000/- and deposit
vide DD No. 002356 dated: 08.04.2024 a sum of Rs 2040000 (Rupees Twenty Lakh Forty
Thousand Only as Security Deposit in the office of the Dy. Conservator of Forests, South
Goa Division, Margao Goa before starting felling of the treefs for ensuring the replanting of
the trees indicated at Sr.No. 5 above.

7. The event of failure on the part of permit holder to replant the trees as indicated above, the
Trees Office shall take necessary action as per the Goa Preservation of Tree Act, 1984
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8. The claim regarding refund of Security Deposit shall be made within the three years Tmn1 thf
aate oi issue of this permission on successiul replaniation of stipulated nos. of sapings
_ othenwise, Sescurity Deposit shall be foriefied In “Tree Protection FpngI-Goa’. =
1. Copy to the Conservator of Forests, Panaji-Gea, ior information .
2. Copy io:- The RF 0. {§4.8.) with reierence o fis fepon dai=d 28.11.2023. He is direcied 0
keep strict waich over the felled 408 trees and ensure that no illegal felling takes place. V-

3. Copy io the Chaiman/Secretary, Issorcim ( Area 4825 sam) , Biodiversity Management
Commiitee, Village Panchayat, Issorcim ( Area 4825 sgm) , Mormugao — Goa to followup
replaniing of frees. -

— — =

“Swach Bharat Nzl Goem”

lﬁ.ﬂ-

Towards Greaner ana Cleaner Goa.
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Coconut Tree
Coconut Tree
Daban
Dabar
~ Daban

55 [ 39 | Dabar
Coconut Tree

Coconut Tree
Coconut Tree
Coconut Tree
Coconut I'ree
Coconut T'rec

0.90 11,00

080 | 10,00
0.75 | 1150
075 [ 800
0,58 4,60
057 | 500
0,73 | 060

070 [ 560
0,90 12,00

0.89 10,00
0.87 10.60
1.00 11,00

090 | 9650

100/900 (o
[01/000

4 ;
5 L\
~ :// 31 Sl
4 Annexure =« A
DETAILS O 1'Rurn
Trees From Sankval to Vasco-Da:Qiinn _—
Mo MY ol Y N G“\"U‘Gy'
Species Girtly (m) 1;{:'6(;,: N u“;h\m!w 'Ni‘}]
elght (m) | (i) Vil
Char A 040 50 | N
- Char B 045 [ 3,850
2 [ 2 [ Char 040 | 400
3 | 3 Kindal 097 | 0,60
4 4 Kindal 1079 | 880
5 5 Kindal 090 [ 450
6 6 Coconut Tree 0,89 [ 9.50
m Coconut Tree 082 | 900
8 8 Coconut Tree 0.77 9,00
9 Coconult Tree 0.70 _____}:i:*‘i() |
Jungli A 0.75 0,00 __
10 | 10 JungliB 070 | 4,00
‘ Jungli C 050 [ 450
11 11 Coconut Tree 0.82 12,00
12 | 12 Kindal 1,03 8,00
13 | 13 Daban 092 | 7.00
14 | 14 Kumayo A 0.40 3'09“—‘—‘1 100/820 to
Kumayo B 036 | 2,00 | 100/900
15 Coconut Tree 0.82 [ 11,00
16 Kumayo 2,10 5,00
17 Coconut Tree 090 | 12,00
18 18 Coconut Trec 085 | 10.00
067 | 900
075 | 8,50
078 | 650
036 | 1.50
0.87 | 10,00
080 | 10,00
090 | 12,50 |
0.76 5,50 e
0,80 11.00 1 3/0
— SRIMNTRITN
26 | 28 | FalasA | 038 | 860 .
| FalasB [ 037 | 3.0 _
291291 Daban | 074 | 700 |
Coconut Tree 070 | 8.00
Coconut Tree 080 | 1 000__




46 Daban 1.00 8.50 |
47 | Daban 0.72 5.00 |
48 Coconut Tree 0.79 9.50
49 Coconut Tree 0.80 10.00
__Daban 0.45 4.50
Moi 1.20 8.00
Daban 0.89 5.00 |
Bhillamad 0.91 5.50 _I
1. 54 Daban 0.70 4.50
SIS Daban 0.57 5.00
56 _ Kudo _ 0.35 3.50
57 | 57 Foting 0.42 3.50
o8 58 Daban AT 8.00
59 | 59 Daban A | 0.51 3.50 | 1?8{?8830 |
, Daban B 0.34 2,050 ]
| 60 | 60 Daban 0.32 3.00
61 | 61 | Jungli 0.57 3.50
62 62 Daban 0.50 3.90
. 63 | 63 Moi 0.50 5.00
- 64 | 64 Daban 0.44 4,00
65 | 65 Daban 0.52 | 4.50
< Daban A 0.38 6.00
o0 | 86 1 banB 0.40 5.50
67 | 67 Moi 0.40 3.00
(68 [ 68 [  Daban | o0ds | 350 | '701%%00°
69 69 Daban A 0.39 4.50 / |
| | Daban B 0.37 4.00
| Daban A 0.69 4.00
70 . Daban B | 0.52 4.50 Issggsosim
71 | 71 . Mot | 0,92 450 |
72 | 72 Daban 0.49 3.50 |
73 73 Kumayo 2.41 5.950
l 74 | 74 Moi 6.00 .
75 | 75 Kindal 550 |
) Daban A 5.00
6 76 Daban B 4.50
® < 77 | 77 | Kumayo 0.59 |
78 Daban 0.48
79 79 Kumayo 0.52
| 80 | 80 Kinﬁgl | 047 1%{}28;”
81 | 81 Kindal | 0.46
- 82 82 Daban 1.06
83 Fudgus 0.82 _
"84 | 84 Moi 1.40
85 | 85 Daban 049 | 6.00 |
86 | 86 Daban 0.47
87 | 87 Moi | 0.65 |
38 | 88 Moi 0.68 |
E " Moi A 0.52
Moi B 0.48
50 [ 90 Moi
91 | 91 |  Chanado 5.00 ~
92 92 Kindal 0.57 5.50
93 | 93 | Moi 0.67 4.50

Chanado A 0.84 4.50
| 24 | Chanado B | 0.65 4.50
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 Moi_____ | 045 4.50
Saton 1.30 9.00
____ Kindal 0.49 4.00
8 Saton 1.00 8.50 | |
9:1:9 . 3'50~—| 101/400to | 8/1
100 |— Shanado A it AL 101/500 | Issorcim
___Chanado B 0.40 3.00 | | |
01|  Moi 0.50 4.00 |
102 ‘ ~__ Daban 5.50
103 Saton 0.68 7.00
| 104 Moi 0.72 6.00 |
105 Moi 0.54 5.00
106 [  Daban 0.40 2.50
107 I 107 | Huro 0.50 9.00
| Chanado A 0.64 0.00
| Chanado B 6.00
108 | 108 |  Chanado C 0.42 3.00
Chanado D 0.41 5.00
| ~__ Chanado E 0.50 _0.00
= 109 | 109 Saton 0.92 9.50
110| 110 ~ Daban 0.50 _6.50 | ) i
. <_ [ 111] 111 Acacia 0.87 6.00
~ Acacia A 0.83
_1_12 _112 | AcaciaB | 1.04
113 113 Acacia 0.75 7.50
0.54 5.00 101/400 to |
0.33 2.50 101/500
0.53 4.00 | |
j __1.00 | 5.00
_ 0.46 |  3.50 8/1
e e S e LA l7 [ssorcim
Acacia |  0.45 3.00
Acacia A __I_ 0.68 _6.50 .
AcaciaB 048 | 3.50
Moi | 038 | 3.00 |
Acacia 0.62 o.00
Moi
Char
~ Acacia _0.47 _4.5—0
__Acacia 0.50 4.00 101/500 to |
Acacia | 0.66 3.50 | 101/600
Kindal 0.40 4.00
_ Kindal 1 043 | 450
Acacia 0.56 6?0_9-
Hasan | 044 | 450 | e
Kindal - 0.33 3.00 Aesarcim
Kindal 042 | 6.00
Acacia 4.50 | |
Moi 0.32 2.00 !

Dy. Conseérvator of Forests
South Goa Division

Margao — Goa
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b - FORM (E)
(see rule 6)

TREE OFFICER - CUM - DY. CONSERVATOR OF FOREST
Government of Goa
FOREST DEPARTMENT

No.:- SNHI-NOCIDZIDCFS/2024-25I 4 GG«

Dated:-22 - Apr- y
Sub:- Permission to fell trees. A Fgesia

Wi_t_h reference to hisr application dated — for grant
Benarji is hereby informed that he is

bel '

_ ow) from the private property Known as "—" under Sy. No. "Chainage 99.100 to 99.800 RHS)"
Situated at Pale village of Mormugao Taluka Subject to th ‘ . | )
here in to specified:-

DETAILS OF TREES

Sr.No Species of trees Girth in mts. Tree No
1 List enclosed as Annexure - A P .

g cu&ﬁ%——l”\di
y. Conbkervator of Forests

To
'. S = s a
Shri/Smt. S. G. Benarji Dﬁtar;c;a_[)gézm
rl'o Joint General Manager (Civi Vi lgam

Limited, B-Block, 5th Floor,5B-12, L & L Building,

Near Mathany Saldanha Administrative Building,
Mlargao — Goa

Terms and conditions )
1 The Range Forest officer shall mark the tree before cutting.

2 Permission to fell trees is granted at his/her own risk and without prejudice to claim(s) of any
other person/s who may be having any right(s) over the land or the trees.

3 The actual tree felling shall be carried out after 30 days from the date of issue of this
tree felling permission as per the directions of Hon'ble High Court in PIL. Writ Petition
No. 08 of 2021. The tree felling maybe completed within 45 days after completing 30
days as mentioned above. Incase trees felling not completed within 45 days application
for extension of time limit for felling of trees, shall be forwarded to this office through
concern Range Forest Officer.

4 Material produced from the felled trees shall not be removed or disposed without permission
of the tree officer.

5 Applicant shall replant 366 forestry tree species during ensuing/ next planting
season,i.e,commencing from June 2024 to August 2025 in the property from which the trees
will be felled. Replanting should be done as per the replanting plan submitted by the applicant
in Sy. No. 3/25 of Vasco village Mormugao taluka and maintance will be done upto five yeras

with their own cost.

6. Licence fee was paid earlier vide R. No. 854/23 dated: 19.04.2024 Rs. 122000/- and deposit
vide DD No. 000958 dated: 18.04.2024 a sum of Rs 18,30,000/- (Rupees Eighteen Lakh
Thirty Thousand Only) as Security Deposit in the office of the Dy. Conservator of Forests,
South Goa Division, Margao Goa before starting felling of the tree/s for ensuring the
replanting of the trees indicated at Sr.No. 5 above.

7. The event of failure on the part of permit holder to replant the trees as indicated above, the
Trees Office shall take necessary action as per the Goa Preservation of Tree Act, 1984.

8. The claim regarding refund of Security Deposit shall be made within the three years from the
date of Issue of this permission on successful replantation of stipulated nos. of saplings
otherwise, Security Deposit shall be forfeited in ‘Tree Protection Fund-Goa’.




1. Cc:py to the Conservator of Forests, Panaji-Goa, for information |
2. Popy to:- The R.F.O. (M.S.) with reference to his report dated 01.11.2024. He is directed to keap
strict watch over the felled One trees and ensure that no illegal felling takes place.

3. Copy to the Chairman/Secretary, Pale , Biodiversity Management Committee, Village
Panchayat, Pale , Mormugao — Goa to followup replanting of trees.

"Swach Bharat Nital Goem"
Towards Greener and Cleaner Goa.
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‘ / Annexure - A

lTrees Enumeration- From 99/100 to 99 /800 km (RHS)

| I I
| ‘
Sl No. |Species Scientific Name Girth 1ree | Chainage
(m) No. (km)
| | |
1 Jungli _ . 0.54 | 1 I

2 |Coconut Tree Cocos nucifera _0.85 2
Teak A ___|Tectona gand}s B ~1.00 -

Teak B Tectona grandis 1.00
' 4

Macaranga peltata
Daban |GrEw1'a tiliifolia
Daban A Grewla tiliifolia
Daban B Grewia tiliifolia.

Daban C Grewia tiliifolia

4 Chanado A Macaranga peltata
¥|Chanado B
=T
I
6
7

7 [Arjun Terminalia arjuna 0.60 7
8 |Kharvat Ficus exasperata 052 | 8
| Kharvat A Ficus exasperata 0.64
- 9 [Kharvat B F%cus exasperata 0.45 9 99/100 to
| Kharvat C ~ [Ficus exasperata | 045 99/200
| 10 |Daban Grewia tiliifolia 0.48 10
11 [Moi Lennea coromandelia 1.15 l 11
| 12 |Chanado __|Macaranga peltata 0.86 12
13 |Kudo Tabernaemontana 0.33 13
| N heyneana | . }
\ 14 |Bhillamad Caryota urens 1.20 14
15 |[Teak : Tectona grandis - 1.00
16 [Teak Tectona grandis 0.65 16 .
17 fTeak |Tectona grandis 0.75 17
18 7 |Teak Tectona grandis 0.36 18 |
19 Teak A Tectona grandis 0.80 _ 19
(.;_', Teak B _ |Tectona grandis 0.70
= 20 |Teak  |Tectona grandis 0.50 20 B
21 |[Teak Tectona grandis 0.46 21
22 |Daban Grewia tiliifolia - 0.37 22
23 ~[Teak Tectona grandis 1.35 23
Tectona grandis 032 | 24 |
Daban A Grewia tiliifolia 0.50
25 |Daban B Grewia tiliifolia 25
Daban C Grewia tiliifolia 0.42
26 |Teak Tectona grandis | 0.58 26
| 27 [Teak Tectona grandis 0.80 27
28 |Teak Tectona grandis 075 | 28
" 29 |Daban Grewia tiliifolia 0.35 | 29 3‘35388 o
| 30 |Daban Grewia tiliifolia 0.41 30
31 |Kudo Tabernaemontana 0.38 31
heyneana
32 [Chanado Macaranga peltata__ | 0.70 | 33
33 |Kharvat Ficus exasperata 0.38 33
~ |Daban’A Grewia tiliifolia | 0.39
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Grewia tiliifolia__ | 0.70 | 35
Grewia tﬂllfOlla_ - ~0.33
['_I‘ectona grandis 0. 84 37
/,/ 38 |Teak L _Tectona grandis 0.37 38
f 39 |Daban L Grewia tiliifolia 0.60
Teak A ~|Tettona gra_ndls 0.78
40 |[Teak B |Tectona grandis 0.34 40
Tectona grandis 0.33
|Tectona grandis 0.66 41 |
Tectona grandls 0.54 42
ij:ctona g_ranc_hs_ 0.56 43
Tectona grandis 0.80 44
avC Ficus exasperata 0.66 45
46 |Daban Grewia tiliifolia 46 |
B 47 | Teak L ’fectona grandis _ 1.07 47
48 |Teak . Tectona grandis 0.63 48
49 |Teak B lectona grandis 0.89 49 99/300 to
| 90 |Teak Tectona grandis 1.00 o0 | 99/400
| o1 [|Chanado Mag_arangi peltata 0.60 S1
N 52 |Arjun Terminalia arjuna 0.80 | 52 l
o3 |Kudo Tabernaemontana 0.46 o3
.J (J/ L - heyneana S |
| : o4 [Chivar Grewia microcos 039 | 54
00 _[Bhillamad Caryota urens 0.74 OS5
56 |Mango ___[Mangifera indica 0.87 56
- |Daban A Grewia tiliifolia __l 0.72 | __
Daban B Grewia tiliifolia 3 0.60 _
58 |Kharvat Ficus exasperata 0.43 S8
59 |Coconut Tree Cocos nucifera 0.91 59
60 [Kharvat Ficus exasperata 0.44 60
Chanado Macaranga peltata 0.68 _61 .
Coconut Pree  |Cocos nucifera 0.88 62
63 . Cashew Anacardmm occ1dental 0.90 63
64 |Kudo Tabernaemontana 0.70 64 [
l L heynean_a _
65 |Daban Grewia tiliifolia 0.69 63
% & | 66 Kudo Tabernaemontana 0.57 66
) heyneana
| 67 |Bhillamad Caryota urens 0.55 67
68 |Bhillamad Caryota urens 0.70 68
Kharvat A Ficus exasperata 0.80
69 |Kharvat B Ficus exasperata 0.50 69
| [KharvatC— [Ficus exasperata | _0.67 | gg;ggg >
70 |Teak Tectona grandis 0.48 70
1 L | 0.87 71
Chanado Macaranga peltata 0.38 72
Chanado _ Macaranga peltata 0.40 73
74 |[Coconut Tree  |Cocos nucifera 0.67 74
sc |[RumodA Ficus Racemosa | 0.51 e
Rumod B |Ficus Racemosa 0.46
76 |Coconut Tree  |Cocos os nucifera 0.70 76
77 Bc_);_ o ,Zllehus mauntlana 1.80 77
78 |Bor Ziziphus H;Laurltlan@_ 0.40 78
79 |Bhillamad |Caryota urens . 0.80 79
80 [Charcoal Tree _ |Trema orientalis | 0.33 | 80
81 |Bhillamad Caryota urens 0.65 | 81
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2 25 s )
I__ 82 |Saton - Alstonia scl:lolz_t__l;_i_s

383 Bhillamad Caryota urens
84 Bhillamad __|Caryota urens
85 Bhﬂlamad Caryota urens
|_86 Bhillamad Caryota urens
Bhillamad Caryota urens | 99/500 to
88 |Bhillamad  [Caryota urens 99/600
Caryota urens
TCaIyota urens .
Ficus Racemosa 070 | 91 |
|Macaranga peltata 0.45 | 92
__|Bhillamad Caryota urens | 0.80 | 93 |
94 |Bhillamad  |Caryota urens 0.90 | 94
95 Rumod Ficus Racemosa 1.80 | 95 | )
96 Mangiferaindica | 0.99 [ 96 |
| 97 Coconut Tree Cocos nucifera 0.87 | 97
98 Coconut Tree Cocos nucifera _0.85 98
99 I_Kl}arvat El_gys_exasperata 0.34
100 |Bhillamad _|Caryotaurens 0.33
Saton Alstonia scholaris | 0.60
100 Chanado A Macaranga peltata | 0.50 -
_ Chanado B |Macaranga peltata __0.42 99/600 to |
+ | 103 [Daban | Grewia tiliifolia | 0.62 103 99 /700
104 |Chanado |Macaranga peltata 0.40 | 104
i__TJS Chanado [Macaranga peltata | 0.39 105
106 |Kharvat B Ficus exasperata 0.2 40 106
Kharvat L Ficus exasperata 107 |
Gliricidia Nicaraguan cocoashade 0.50 108 | |
Chanado Mgcgranga peltata 40.69_ 109 |
110 Rumod A B Ficus Racemosa | 0.46 110
lRumod B _|Ficus Racemosa 0.41 3 L N
___|Alstonia scholaris 0.57 111
Grewia tiliifolia 0.68 | 112 .:
113 Lennea coromandelia 0.41 113
114 |Gliricidia Nic:a-r_‘ 1an cocoashade 0.47 114
./ 115 Chanado |Macaranga peltata | 0.67 | 115 99/700 to
~" 1116 |[Kharvat Ficu exasperata 0.48 116 99/800
117 |[Chanado Macaranga peltata 0.50 | 117
118 |Kharvat Ficus exasperata 0.47 118
119 [Kharvat L Ficus cxasperata | 0.48 | 119
120 |Bhillamad Caryota urens 1.07 120
’=T2 1 |Charcoal Tree Cocos nucifera - 0.46 | 121
] 122 [Charcoal Tree |Cocos nucifera 0.32 | 122 B _

gu@wﬂf—

Dy. Conseyvator of Forests
South Goa Division
Margao — Goa
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FORM (E)
(see rule 6)
TREE OFFICER - CUM - DY. CONSERVATOR OF FOREST
Government of Goa

FOREST DEPARTMENT

No.-- 5/Val-NOC/04/DCFS/2024-25/ 127~
Dated:- 29- Apr-2024
Sub:- Permission to fell trees.

With reference to hisr application dated -— for grant of permission to fell trees, Shri. S. G.
Benarji is hereby informed that he is granted permission to fell trees (as per the details indicated
below) from the private property Known as "---" under Sy. No. "Chainage 99.100 to 99.800 (RHS)"
Situated at Pale village of Mormugao Taluka Subject to the satisfaction of the terms and conditions
here in to specified:-

DETAILS OF TREES

i Sr.No Species of trees Girth in mts. Tree No.
1 List enclosed as Annexure - A
- .. :"' NSEy, ;::"--\

o
=
/ﬂ*‘r——'_—-
-("-u

| on%ervator of Forests

o %
To, \G""‘s,;:_--.._, ‘ ___,)g):' outh Goa Division
Shri/Smt. S. G. Benarji R Orvision wrRSZ Margao — Goa

rlo Joint General Manager (Civil / E), Ra
Limited, B-Block, 5th Floor, 5B — 12, L & L Building,
Near Mathany Saldanha Administrative Building,
Margao — Goa

Terms and conditions
1 The Range Forest officer shall mark the tree before cutting.

2 Permission to fell trees is granted at his/her own risk and without prejudice to claim(s) of any
other person/s who may be having any right(s) over the land or the trees.

<. 3 The actual tree felling shall be carried out after 30 days from the date of issue of this
tree felling permission as per the directions of Hon’ble High Court in PIL. Writ Petition
No. 08 of 2021. The tree felling maybe completed within 45 days after completing 30
days as mentioned above. Incase trees felling not completed within 45 days application
for extension of time limit for felling of trees, shall be forwarded to this office through
concern Range Forest Officer. |

4 Material produced from the felled trees shall not be removed or disposed without permission
of the tree officer.

5 Applicant shall replant 2211 forestry tree species during ensuing/ next planting
season,i.e,commencing from June 2024 to August 2025 in the property from which the trees
will be felled. Replanting should be done as per the replanting plan submitted by the applicant
in Sy. No. 3/25 of Vasco village Mormugao taluka and maintance will be done upto five yeras
with their own cost.

5. Licence fee was paid earlier vide R. No. 854/27 dated: 29.04.2024 Rs. 7,37,000/- and deposit
vide DD No. 002367 dated: 26.04.2024 a sum of Rs 1,10,55,000/- (Rupees One Crore Ten
Lakh Fifty Five Thousand Only) as Security Deposit in the office of the Dy. Conservator of
Forests. South Goa Division, Margao Goa before starting felling of the tree/s for ensuring the
replanting of the trees indicated at Sr.No. 5 above.

7 The event of failure on the part of permit holder to replant the trees as indicated above, the
Trees Office shall take necessary action as per the Goa Preservation of Tree Act, 1984.
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6. The claim regarding refund of Security Deposit shall be made within the three years fram- the
date of issue of this permission on successful replantation of stipulated nos. of saplings
otherwise, Security Deposit shall be forfeited in 'Tree Protection Fund-Goa'.

1. Copy to the Conservator of Forests, Panaji-Goa, for information _ P
2. Copy to:- The R.F.O. (M.S.) with reference to his report dated —. He is directed to keep stnct

watch over the felled One trees and ensure that no illegal felling takes place.

3. Copy to the Chairman/Secretary, Sankval, Issorsim, Dabolim, Sankval & Issorsim, Biodiversity
Management Committee, Village Panchayat, Sankval, Issorsim, Dabolim, Sankval & Issorsim

Salcete & Mormugao — Goa to followup replanting of trees.
R T e I i e T e —

*Swach Bharat Nital Goam™
Towards Greener and Cleaner Goa.
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Annexure - A
for Construction of Majorda-Vasco Railwa

project (737 trees)

ST Species - Girth | Chainage | Tree
No. (m) No.

Doubling

1 Coconut Tree _|C 0CcosS Tll-J,-C'lfCI'El B
2 Coconut Tree [Cocos nucifera B 0.91
3 Coconut Tree |Cocos nucifera 0.79

ra

Coconut Tree |Cocos nucifera
Coconut Tree |Cocos nucifera
Coconut Tree |Cocos nucifcra

Coconut Tree
9 Coconut Tree |Cocos nu_cﬁer;,
- — — 100.600
11 Coconut Tree |Cocos nucifer 1.00
12 Rumod Ficus Racemosa 1.22
Rumod Ficus Racemosa 23
" 15 | Bhillmad |Caryotaurens 0.90
16 Bhillmad Caryota urens
Bhillmad |Caryota urens

Pathponas  |Artocarpus hirsutus
19 Daban Grewia tiliifolia

21 Daban  |Grewia tiliifolia 0.57
22 _Jungli 2.88
23 | Bhillmad 130
24 '

Coconut Tree |Cocos nucife

L
| 2
| 3
| 6
| 8 |

a—1
n

Bhillmad aryota urens 1.07 |
Chanado A |Macaranga pcltata 0.65 416

Chanado B |Macaranga pelﬁlta
% | Rumod _|Ficus Racemosa sopseededl HETY
= e ' 100.700
or

71z 418

e —— == — |

28 Jungli | 0.83 419
Z W 20
50 | Kbanva 2

Savar  |Bombax ceiba | 130 422
Chanado  |Macaranga peltata 0.70 423
N T I N 2
5| Brendi_|Thewpesapopuines | 077 _ 23

—

5 Sa  |Bombax ceib_a 426
Caryola urens 427

Daban  |Grewia tiliifolia 245 | 100.700to0 | 428
Bhillmad  |Caryota urens 0.85 100.800 42

Bombax ceiba

41 Daban Grewia tiliifolia - 0.94 _ 4321
42 Arjun Terminalia arjuna 1.46 1100.800 1o 433
43 Chanado Macaranga peltata 434

44 Lennea CO_IPII:IHIlde]ia
45 | Daban _|Grewiatiliifolia
46

47 " |Growiatilifolia

48 Daban  |Grewia tiliifolia
49 |  Daban Grewia tiliifolia

Kindal  |Terminalia panicula

=

d

436
m Grewia tiliifolia :
-
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F

Grewia tiliifolia 0.46 I
Grewia tiliifolia 044 |
Grewia tiliifolia | o4 100.800 to
Grewia tiliifolia 0.44 100.900
Grewia tiliifolia -
Acacia auriculiformis 0.57
Grewia tiliifolia | 0.51
Acacia auriculiformis 0.63
,_ ‘—3.39
| | 52 | Chanado |Macaranga peltata | 044
| 60 Jungli 0.61
61 | Jungli 0.45
62 | Daban |Grewia tiliifolia 0.44
63 Arjun Terminalia arjuna 0.52
64 |  Daban  |Grewia tiliifolia 0.65 —
65 Acacia Acacia auriculiformis 1.37
66 : Jungli - 0.68
67 |  Daban Grewia tiliifolia 0.38
| 68 Daban  |Grewia tiliifolia 0.56
h | 69 Grewia tiliifolia 0.43
Grewia tiliifolia | 0.0
1%?( Dab'fn ~ |Grewia _tiliif(ilia e 0.51
| o Acacia  |Acacia auriculiformis 0.96
: e Jungi | - 0.56
Daban  |Grewia tiliifolia 0.74 |
| [ Acacia  |Acacia auriculiformis 1.20 100.900to | 466
| 76 Acacia | Acacia auriculiformis__ 097 | 101.000 | 467
|| Daban Grewia tiliifolia 0.66 4068
| 78 Khair Senegalia catechu - 044 469
| _7-9_[ Deda_an__IErewia tiliifolia _9-5 3 |—479_| _
[ 80 | Acacia IAcacia-auricEﬁfon-:-m—:s _- 1.40 | 471 _
I_EST | ~ Arjun | Terminalia arjuna - 0.40 472
82 | Daban  |Grewiatiliifolia 0.6] 473
. 83 Daban Grewia tiliifolia | 041 474 :
™, "84 | Daban |Grewia tiliifolia_ 0.73 475
_ 85 Daban  |Grewia tiliifolia 0.68 476
/. 86 | Daban |Grewia tiliifolia 0.62 | 477 |
(0 Grewia tiliifolia 0.55 | 478
— [ 88 |  Jungli B 0.56 | 479
89 Daban Grewia t?lii_fﬂlia . 480
90 Daban  |Grewia tiliifolia 0.58 481 |
01 Daban Grewia tiliiffolia 0.41 4382
chanado Ma;ranga peltata 103 483
93 Arjun Ten_nina!ia arjuna | 484
94 Daban  |Grewia tiliifolia 0.70 485
Acaiil auriculiformis ) - 1.46 100.900 to 4R6
43 Acacia B |Acacia auriculiformis 1.03 101.000
96 Afun  |Terminalia arjuna 0.40 487
97 Daban  |Grewia tiliifolia 0.52 488
98 m Grewia tiliifolia 0.75 489
99 | Daban |Grewiatiliifolia 490
m |Grewia tiliifolia
Terminalia arfjuna 0.36 492
102 = 493
103 494 |
495

@Kv@}/



Lennca coro}nandc]ia

Grewia tiliiffolia 0.63
Lennea coromandelia | 0.80
Grewia tiliifolia 0.76
Alstonia sr.:}}ol_aris_ | 0386 101.000 to m

Grewia tiliifolia 101.100

Gcwia tiliifoha

Grewia tiliifolia

e ——— S—

Gr?__wia tiliifolia
Iennea coromandelia
Strychnos nux- vomica

Grewia tiliifoha

G -

rewia tiliifolia

e —————

137 Hedu  |Adina cordifolia

| Teak Tectona grandis | 120 : 530
- Socom T [Gosos nugfera | 095 _ i
1 T e romomgends | T10_

533

| 142 Bhillmad |Caryota urens 0.57
| (m | 143 Saton Alstonia schla?i; 0.66 534
| | 144 | Coconut Tree |Cocos nucifera 0.78
T 145 Saton A]s_t:)_[-ﬁa scholaris 536
146 Acacia Acacia auriclllifnrmis 0.64_ B 101.200 o 537
147 chado Macaranga peltata 1.20 10 1: 300
m Coconut Treg_ Cocos nurﬂar_a_ 3 539
m Grewia tiliifolia m 540
' T 54
. 542
543
544
545 |
546
547
548

550

i

' Terminalia pculata 101.300 to 552
e N
165 | Saton __|Alstonia scholaris ] @/\ )/

“
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i Moi  |Lennea coromandelia 047 |

Sy | Daban  |Grewiatiliifolia 0.44

, =
Acacia auriculiformis

! "! ..I-
14
T

=
172 Alslonja scholaris
173 |  Saton  |Alstonia scholaris _ 0.56 -
124 Kumbyo Careya arborea 0.46
175 Alstonia scholaris 101.500 to

Acacia auriculiformis

177 Acacia Acacia auriculiformis
= == ———————————————
178 Acacia Acacia quriculiformis

Acacia Acacia auriculiformis

Acacia
181 Char
182 Char
183 Acacia
185 Kindal Terminalia pani culata

w 186 |  Kindal Terminalia paniculata
m Terminalia paniculata

g 188 m Terminalia anjculata
“ T o
o0 [ Char

191 Char  |Buchananialanzan
192 ' Terminalia paniculata |

Macaranga peltata

Acacia auriculiformis

T_emiinalia paniculata 101,500 o
196 | Termilia paniculata 101 600
197 Mol Lennea coromandelia
198 | Kindal _ |Terminalia paniculata 10.53

m Ghoting 0.72

200 anda:l_ Terminalia paniculata

(-ﬁ 202 Moi Lﬂnneazoromandeli_a ) 0.43
505 Mol |Lennea coromandelia | 041 _
« 504 | Kndal _|Terminaliapaniculats | 075 _
505 [ Daban_[Growialiolia | 072
506 [ chamdo _|Macarangapelaa | 064
37| Mor |Lemnea coomandelin | 040 _
0% | Kindal _[Terminalia pariculata___| 035 _

m“ Lennea coromancfela 0.70
211 | Goting  |Terminalia bellirica
St Vol [Lonnencoromandin | 051 _

Terminalia paniculata _ 0.43
Lennea coromandelia 0.51

316 T Mo [Lomea coromandein ___|_ 059 _
577 | Chr_[Duchanania uzar

55| ol |Lennca coromandeli

Grewia tiliifolia

101.600 to
101.700

224 m Acacia uriculifurmis

0.80
|
AT [ Char |Duchanamialaman | 056 _
37 | Kinddl | Terminalia poniculata | 060

0.75




1] ¢
Acacia auriculiformis 1 092 616
226 Acacia  |Acacia auriculiformis ) 0.96 101.6000 617
— — : — 101.700
227 Acacia Acacia auriculiformis
228 | Chanado Macaranga peltata 0.50 - 619
229 Acacia Acacia auriculiformis - 620
230 |  Acacim  |Acacia auriculiformis ~10.57 et T 621
231 Alstonia scholaris ) 622
232 Saton  [Alstonia scholaris 0.58 | [ 623
23'_4 Sarton Alstonia scholaris 625
236 Moi Lennea coromandelia 0.41 627
] 237 ] Kindal TemlinalJia p-aniculata 0.50 igi;gg W 628 e
: | _Kindal Terminalia paniculata 0.44 629 h"*'
__Moi - |Lennea coromandelia m 030 |
240 | Daban  |Grewia filiifolia 0.69 * | 631
241 | Daban  |Grewia Giliifolia ) 0.54 | 632
y 242 Acacia | Acacia auriculiformis | 633
| | 243 1——Cha-nac104 IMacaranga pﬁlti'-lt; - 634
; ; 244 _Saton ] 1A]stom:a_s_9hola_ris_ ] 635
. ! | 245 Kindal Terminalia paniculata 636
; Q\T _E‘_‘_ﬁ Sﬂtﬂﬂ___ -'Alstnnia scholaris _ §37
R 247 Daban Grewia tiliifolia 0.67 638
SR “ [7248 | Daban  |Grewia tliifola 639
: | 249 Gljem;ia-tiliifglia - 640
| E' | 250 Kindal Teinalia paniculata 641
o } 251 Ac?ii;a auriculiformis - 642
ol 252 | Acacia Acacia auriculiformis 643
| 253 Saton Alst.ogia scholaris - 644
BuEhania lanzan 645
Grewia tiliifolia ' 646

Grewia tiliifolia
Gewia tiliifolia
Gewia tiliifolia

.
e — ———

|
|
|
I|
l
o|o
| @
[—
-
[
» o
o
(-
i
o
(@)
oy
~J ([l

648

101.900 [ 6

H
.
\O

&0 "

| Grewia tiliifolia 0.54 651 |
Grix;ria tiliifolia - 0.39 652
(N7 1.30 653
Grewia ti 654
Grewia tiliifolia 655
MacarEa p.eltaté | 1.0 - 656
Buchanania lanzan 657
0.78 658

0.57 659 |
_ 660 -

. s i i

Alstonia scholaris 661

| Grewia tiliifolia 0.70 662
| 0.40 663
56 664

274 Lennea_cqrﬂr_nandelia 0.55 665

275 | Acacia | Acacia auriculiformis 1.27 666
. 19 657
,-' 277 Daban Grewia tiliifolia : 668

! I
o O —
T K= W
S| oo =)

! 278 Undir Calophyllum inophyllum - SRC m
! '_ i = . ]- 0 1 -900

| Grewia microcos 0.67 m
| Acacia  |Acacia auriculiformis 1.28 671

1 : -

Daban Grewia 1iliiolia 672

. Grewia tiliifolia 072 673 u—“& .
| 283 Char Buchanania ]anzan | 0.54 674 5 )/

)
(o))
&2
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Macaranga peltata

85

0.66
0.55

Buchanania lanzan _

Buchanania lanzan _
Alstonia scholaris )
Grewia tiliifolia

Lennea coromandelia
Saisc s

Chanado

]_Daban
Huro

294
295

Chaiado
Huro

296
297

D gb an
Daban

298
299

i L:J_aban
Chanado

300
301
302

303
304

Daban
Daban

Lennea coromandelia
ﬂdacarﬂar_lga Eltata
Grewia tiliifolia
sapium insigne
Macaranga peltata _
sapium insigoe B
Grewia tiliifolia
Grewia tiliifolia
Grewia tiliifolia
I;‘Iﬂagaranga_t_peltata
Grewia tiliifolia
Grewia tiliifolia

Daban
Daban

Grewia tiliifolia
Grewia tiliifolia

D ab_an

Grewia tiliifolia

305

Daban

Grewia tiliifolia

306
307

-’

Kindal
Bor

Terminalia EaMCMam
Ziziphus mau_r_itiana

308
309
310
311

Moti

Undir

Lennea coromandelia
Calophyllum i_rlt_mphyllum

Daban

Grewla tiliifolia

0.56
1.10
0.45
0.43
0.53

0.56
0.71
0.59
0.39
0.57

0.47
0.39

0.73
0.61
0.37

0.5

0.50
0.47
0.58
0.43

0

0.77
91

0

0.
0.

42
A4

0.53

I_{uru

312
313

f):'ibm
Daban

0.60

sapium insigne
[ ] L ] = [ ]
Grewia tiliifolia

Grewia tiliifolia
= i— e ———————— —

314
315

Daban

Chanado

Grewia tiliifolia
Macaranga peltata

316
317
318
319
320
321
897
323
324

€

L

325
326
| 327
3238
329

~ Moi
Daban
Daban
D:aban

Daban
Moi
Daban
Mol
Daban
Daban

Lennea c_ﬂromandelia
Grewia tiliifolia
Grewla tiliifolia

Grewia tiliifolia
Grewia tiliifolia
Lennea coromandelia

Grewia tiliifolia B
Lennea coromandelia

0.56

0.47

0.42
0.82

0.46
0.46
0.47
0.35
- 0.42
- 071
0.74
0.63

—

Grewia tiliifolia
Grewia tiliifolia

Paban

Daban

) Grewia tiliifolia
| Grewia tiliifolia

10.61
- 0.64
0.74
0.64

Daban
Mol

330

331

332
333
334

33

336
337
338
339
340
341

Kudo A
. Kudo B

| Grewia tiliifola

Tabernaemontana heyneans
Tabernaemontana heyneans

Kumbyo
Daban

Careya arborea

Dal:_az}n
Daban
5 Daban

Fatarfod
Fatarfod
K Daban

Grewia tiliifolia
Grewia tiliifolia
Grewia tiliifolia_
Ficus Specles _
Ficus Specics
Grewia tiliifolia

Grewla :c:lliifﬂlia
0.51

0.51
0.64
0.81

1049

037
0.70

0.50
0.60
0.66

0.47

T 0.4

Kate_k_avach Bridelia retusa )
Kindal ] _

Terminalia paniculata

Mot1

Lennea coromandelia

0.37
0.46

135
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Lennea coromande; ia 0.74

733

Lennea coromandelia 0.72
Ma—mecﬁ1 umb?]atum_ 102.000 to
102.100
Lennegi coromandelia 735
Macaranga peltata 736
Lennea coromandelia 0.76 737
Lennea coromandelia 0.45 738 |
Terminalia paniculata 0.45 739
Lennea coromandclia - 0.62 740
Lennea coromandeli 741 '
Lennea c.oromandeﬁ ' 742
Lennea coromandelia 743 |
ﬁnea coromandelia 744 |

_ |
| 354 Kindal Terminalia paniculata 0.39 745 |
| 355 Chanado Macaranga peltata 0.53 746 |

1_3’56 Moi Lennea coromandelia 0.40 747
357 _M_oi Len.nea coromand;lia , 1.16 748 |
| 358 : Moi __Eennez_i_ coromandelia 00_ 749 J
359 Char Buchanania lanzan 0.58
o 360 Moi  |Lennea coromandelia 0.67 751 |
' | 361 Huro sapium insigne 0.70 7952 :
| 362 Char Buchanania lanzan 0.55 753 |
Moi A Lennea coromandelia 0.68 102.000 to |
C% L e Moi B Lenn;a coromandelia 0.56 | 102.100 == i
L 364 Bhillmad Caryota urens 1 _— B 0.65 | 755 |
| 365 | Kinda_l Terminalia paniculata 0.36 756 |
i‘ h 366 Moi Lennea coromandelia 034 | - 757 |
L 367 Kindal Terminalia paniculata 0.43 758 |
368 Moi  |Lennea coromandelia 0.41 759 | |
369 ) Mol Lennea coromandelia 0.47 760 l
370 Chanado A |Macaranga pel-at; _ B 1.01 261
Chanado B |Macaranga peltata [ 0.55 )
371 Moi Lennea coromandelia | 0.54 762
Chanado Macarangeltata 763
Chanado Macaranga peItJata - 764 | -
' Lennea coromandelia
Lennea c:;romandelia s
375 | Jungli 766
(@ ' 376 Chanado  |Macaranga peltata ) 767
377 Jungli 0.40 768
378 Grewia tiliifolia 0.46 769
379 Daban  |Grewia tiliifolia 0.48 770
380 Moi Lennea coromandelia 0.48 771
381 Kindal  |Terminalia paniculata 0.35 772
382 |  Moi |Lennea coromandelia 031 | 102.100t0 | 773
Mol A Lennea coromandelia 0.94 102.200
280 Moi B Lennea COI’OII]&HEIeliE-l _ 0.67 . ‘
384 Grewia tilitfolia 775
385 Mol Lennea coromandelia

386 Moi Lennea coromandelia | 0438
387 Syzygium cumini 093
388 Mol Lennea coromandelia 0.62
Kindal A |Terminalia pmﬁcrlata 0.46
" Kindal B |Terminalia pa_niculat-a
390 Grewia tiliifolia 066 |
391 Terminalia arjuna 0.65

Lennea coromandelia 0.35
0.55

0.38

Lennea coromandelia

Grewia tiliifolia

Page 7 of 14



Bridelia retusa

Lennea coromandelia

]

0.59

Grewia tiliifolia

Lennea coromandelia
Careya arborea

Lennea coromandelia

Lennea coromandelia

Grewia tiliifolia

o

102.200 to
102.300

Lennea coromandelia
Lennea coromandelia

0.43
0.60

36

0.34 788
0.49 789
790

1

93
o

79
792
7

Grewia tiliifolia 0.45 796
Lennea coromandelia 0.35 797_ _T
" Moi Lennea co;;;mndelia 0.65 798
408 Bhillmad  |Caryota urens | 0.94 799
Grewia tiliifolia | 0.41 300
Mot A Lennea coromandelia 0.68
| 410 Lennea coromandelia ] 0.57 801 |
’_ . Moi C Lennea cgroma.ndelia 0.52 3 e
’ 411 Chiver Grewia microcos 0.33 N 2: . 802
) 412 | Kumbyo |Careya arborea 0.50 803
413 | Daban  |Grewia tiliifolia 304
@ 414 Daban A - Grewia til;i_ifolia 0.7*1_1 205
‘ Daban B |Grewia tiliifolia 0.5 9
Yo/ Daban A |Grewia tiliifolia 0.71
415 Daban B |Grewia tiliifolia l 806
ﬁ Grewia tiliifolia -
| Grewia tiliifolia 0.40 307
Grewia tiliifolia 0.46 308
Grewia tiliifolia 0.66 | 809
Careya arborea 0.44 310
Macarznga peltata - | 0.66 | 811 |
Daban  |Grewia tiliifolia 0.81 812 |
422 | Daban Grewia tiliifolia 0.47 813 |
-|_ 423 B Daban Grewia tiliifolia _ 814 |
- 424 Daban Grewia ﬂli@lia 0.55 i
) 425 | Daban  |Grewiatiliifolia | 068 |
426 Tungli |05
G 427 Daban Grewia tiliifolia 0.56
428 Daban Grewia tiliifolia 0.66
Bhillmad C_arynta urens 0:?1 ) -
Jungli ~ 062 S 821
431 Daban A ___IGrewTa tflfffml_a 9_.95 102400 | &,
Daban B  |Grewia tiliifolia 0.89
432 Kindal Terminalia paniculata 0.55
433 Moi Lennea coromandelia | 0.40
434 Chivor Grewia miczocos.__ 0.41]
435 | Moi Lennea_mrumandelia 0.35
Daban A  |Grewia tiliifolia 0.63 |
= Daban B |Grewia tiliifolia -55
437 | Acacia Acacia auriculiformis ! 34
438 |  Moi |Lennea coromandelia 0.34
439 Mot Lennea coromandelia
440 Daban  [Grewia tiliifolia
441 Daban _ Grewia tiliifolia 094
442 Daban  |Grewia tiliifolia 049 | 00t
Grewiatiliifolia | 046 | 7.
444 Daban Grewia tiliifolia 0.40
445 Moi  |Lennea coromandelia 0.56
446 Daban  |Grewia tiliifolia 0.48




447 | Saton A Alstonia scholaris ) 933
Saton B Alstonia scholaris 20 |
Moi Lennea coromandelia 0.55 839 N
Daban  |Grewia tiliifolia 038 | | 840 |
Katekavach Bridelia retusa 0.3 9_ 841 |
Lennea coromandelia 0.56 847
Lennea coromandelia | 0.45
Ca Acacia auriculiformis 0.89
AcaciaB Acacia auriculiformis 843
_Acacia C  |Acacia auriculiformis
' Lennea coromandelia 844
454 Buchanania lanzan 845
455 | Lennea coromandelia 846
456 | Daban A Gr_e'wi.'a iliifolia__ i |:
' DabanB  |Grewia tiliifolia |
l - Grewia tlifolia - |
Grewia tiliifolia
Lennea coromandelia 849_‘
Lennea coromandelia [ 0.46 |
Lennea coromandelia 0.44 SRESILN | NN
E - —— 102,500
Kumbyo  [Careya arborea [ 045
Daban A |Grewia tiliifolia 0.72
Daban B [Grewiatiliifolia | 045
Moi ILennea coromandelia 0.51
Mol |Lennea coromandelia 0.55 |
Chanado Macaranga e |tata 0.45 |
~ Daban  |Grewia tiliifolia | 039 |
_ Moi Lennea coromandelia - 0.49 |
Katekavach |Bridelia retusa 0.43 |
Daban  |Grewia tiliifolia 041 | {
_ Daban  |Grewia tiliifolia 0.74 | '
| Daban A |Grewia tiliifolia 0.43
| 470 | DabanB_|Grewia tliifolia | 038
Daban C  |Grewia tiliifolia 0.39 "
471 Moi Lennea coromandel-ia i 0.36?__ 862
| 472 | Mot Lennea Enramandel_ia 0.42 863
(% | 47-3 __Mo% A __|Lennea coromandelia 0.42 264
Moi B Lennea coromandelia 0.34
, | 474 [ Daban  |Grewia tiliifolia 0.51 865 |
475 Moi |Lennea coromandelia 0.40 866
476 | Mot Lennea coromandel-ia- | 0.40 367
477 Moi Lennea coromandelia 0.70 868
478 |  Moi  |Lennea coromandelia 0.44 869
479 Mol |Lenneacoromandelia | 0.56
480 Daban Grewia tiliifolia 0.65 871
43‘1 Kateka*:fach ’Bridelia re_ms_i - ) _(?.46 8_72_
482 Moi Lennea coromandelia 0.35 873
483 Moi Lennea coromandelia [ 0.55 874
484 ‘Mot |Lennea cc:r-c-E;mdelia | _ 0.36 8735
Moi A |Lennea coromandelia 0.54
485 : T : = 876
Mo1 B Lennea coromandelia 0.40 |
_486r I\iﬂi | Lennea coroma_ndgliz_l 0.64 }g;ggg - 8'{7
487 Daban  |Grewia tiliifolia _ 0.50 | 878
| 488 Moi Lennea coromandelia ) 0.48 _3'73_'
489 | Moi Lennea coromandelia _ | 0.57 | 880
Moi A Lennea coromandelia 7045 - =
490 Moi B Lc_nm.:a coromandelia 0.45 881 |
Moi C Lennea coromandelia
I_ 491 | I_)aban wia tilii o

Grewia tiliifolia

382 o
@Ruﬁ)/ :



Katekavach

Moi

Bridelia retusa

Lennca coromandelia

Moi |

Lennea coromandelia

et
497 f—m—

Kindal B
O L e
498 Kindal

Daban
Kindal A

Grewia tiliifolia

Terminalia paniculata

Terminalia paniculata

— e

Terminalia paniculata

Daban B

Grewia tiliifolia

Buchanania lanzan

Grewia tiliifolia

Grewia tiliifolia

Daban

Grewia tiliifolia

Grewia tiliifolia

I'icus exasperata

Grewia tiliifolia

102.600 to
102.700

~‘. Daban Grewia tiliifolia
h Moi  |Lennea coromandelia .
“‘ Daban  |Grewia tiliifolia 0.59
Moi 'Lenn@-coroimndc ia __1__0'46
Moi |Lennea coromandelia 0.48
Moi Lennea coromandelia 0.6
| Daban  |Grewia tiliifolia l 0.60
Bh.ﬂh:nﬂd Caryntﬂ urens 0.92
Daban  |Grewia tiliifolia l 0.59
Daban A |Grewia tiliifolia 0.55 N
Daban B [Grewia tiliifolia 0.49
516 | Daban  |Grewiatiliifolia | 0.56
517 | Daban _ [Grewia tiliifolia 0.40
)18 Moi ’Lennea corgmandel? 0.45
| 519 Daban Grewia tiliifolia 0.55 102.600 to
- O b L - 102.700
520 Daban A [Grewia tiliifolia 0.66
' l DHbﬂH_B__ IGrewia tiliifolia i
521 Mot Lennea coromandelia
| o L-_]:)_Eibaﬂ A .Grf.-,wia ti!ii?olia_ ) 0.
(e Daban B [Grewia tiliifolia
23 | Dabwn [Grewintiifola T
v 524 Moi Lennca coromandelia |
- 525 Mo ILer_mea coromandelia |
526 Moi Lennea r;oromandelia -
5o | Daban A G:_'ewia ti..iifﬂﬁa . _
| DabanB  |Grewia tiliifolia B I

528 Daban
529 Daban

Grewia tiliifolia

Grewia tiliifolia

e ————

=

| 530 Daban Grewia tiliifolia
531 Daban Grewia tiliifolia
| 532 Daban Grewia tiliifolia
' 533 Daban Grewia tiliifolia
' Cal}EOpt_eris ﬂqrib_unda
Grewia tiliifolia
Lennea coromandelia
537 Daban  |Grewia tiliifolia
| 538 Daban Grewia tiliifolia
539 Moi  |Lennea coromandelia
[ 540 | B MEL L_emlea coroﬁl-mldelia
541 Moi Lennca coromandelia
54% Daban Gruyia tiliifoli_a
543 Pabﬂn Grewia tiliifolia




%
=

Katekavach

Biidc]ia retusa
Grewia tiliifolia

Daban A

: DabanB 'Grevdatiliifoli; -

E———————
Mol Lennea cmr{)mandcha

Grewla thfolla

Lennea coromandelia

Chanado |Macaranga peltata
I Moi )

102.800

o1 Lennea coromandelia
551 | Daban  |Grewia tiliifolia
552 Daban - I(_'j__r_ezwiatiliif‘alia
553 :
554 Moi Lennea coromandelia 0.40 |
l— 393 ' Lennea coromandelia
236 Mol |Lennea coromandelia .
| 557 | Daban |Grewia Gliifolia 0.45
938 Moi  |Lennea coromandelia I 0.35 l
| 559 Daban Grewia tiliifolia 0.45
__5_@ | _IV_I_m Lennea coromandelia I 0.53
561 1.90
562 | 0.62 |
563 Daban Grewia tiliifolia 0.53
| Daban Grewia tiliifolia 0.59
Daban | Grewia tiliifolia - 0.45
Daban A |Grewia tiliifolia 0.64
Daban B ‘| Grewia tiliifolia [ o36 |
567 Daban  [Grewia tiliifolia -, 0.40 |
568 Daban Grewia tiliifolia> " 0.71
569 Moi __|Lennea coromandelia | 0.46

| 571' Daban A

Grewia tiliifolia 0.65
beﬂfl B |Grewia tiliifolia 0.35

I 570 Moi1 A Lennea coromandelia 0.43
Moi B Lennea coromandelia 0.38

572

Daban |Grew1a tiliifolia

Kumbyn A |Careya arborea

573 |

Kumbyo B

Moi

0.60

]?abanm

Bombax ceiba 0.60
578 Mol Lennea coromandelia
| 579 | Daban |Grewia tiliifolia
580 Moi |Lennea coromandelia
581 Moi. lLennea coromandelia
542 Moi A Lennea coromandelia
Moi B Lennea coromandelia
583 Daban Grewia tiliifolia
| 584 Daban  |Grewia tiliifolia
585 Daban  |Grewia tiliifolia
I_SSG-_' Rumod Ficus racemosa
587 Daban Grewia tiliifolia
588 " Moi Lennea coromandelia
| 539:l_FataJ:fod Ficus species
590 Bhillmad_Earyola Urcns
591 Kindal  |Terminalia paniculata
592 Chivar Grewia microcos :
593 Daban  |Grewia tiliifolia 0.37
| 594 l- Kindal Terminalia paniculata 0.70
595 Kindal Terminalia paniculata I 1.50
596 Daban | Grewia tiliifolia 0.72

102.700 to l
__I

102.800to —

—r=——i 102.900
0.36

Careya arborea 0.35
Lennf_gl coromandelia 0.72
Grewia tiliifolia 0.41
Grewia tiliifolia’ I 0.70 |

959

960

| 961

I
I_ 962

963

100.800t0 | 1153
100.900 1154 \




52 91
e . L | ~— [100.80000 |
i3 ¢ Daban Grewia tiliifolia 0.34 100.900 ° 1161

mw Grewia tiliifolia 034 |
599 | Kindal | Terminalia paniculata 077 )
O [ 3o [ Tormi

0.33

601 050 | » -

L _|Tectona grandis

603 Grewia tiliifolia o

e 101.000
0.76

Grewia tiliifolia

Grewia tiliifolia

Grewia tiliifolia
| Grewia tiliifolia 0.34 —

610 Dah_'in ‘ Grewiatiliifulia
611 Daban  |Grewia tiliifolia ) 0.74
612 KHI]J}'D Careya arborea 0.87
613 Daban Grewia tiliifolia - 0.85
614 Grewia tiliifolia 0.64

Daban Grewia tiliifolia | 03 |
616 | Katekavach Bridelia retusa 0.37
617 e-ﬁnea coromandelia ) 0.51

NIGE |Buchanania lanzan 101.000 to

l .2 |Lennea coromandelia

101,100

Daban

N -

631 Qaban

632 Daban

—_——

633 Daban

m - 634 [_ Daba.n_
635 (  Kindal

636 Daban

637 Daba:n

Daban .
Mati Terminalia tomenlos m 1204

Kinda] 087 2
Chanads 06 20

642

Q)
~
@

l g.
-
=k
-
| &
=
=
===

Il
i
b
o
NG

643 1208
Grewia tiliifolia 0.41 1209

Terminalia bellirica 149 | 1210

0.43 [ 1211

Alstonia scholaris 101.100t0 [ 1212

Grewia tiliifolia 046 | 101200 [ 1213

Grewia tiliifolia 0.64 1214

E

(

650 Daban | Grewia tiliifolia 0.38 1215
651 |  Jungli _ 1217

65_2 Macaran ga_pltata -21 8
55

Teminals paicuia 23




Daban

Coconut Tree

Grewia tiliifolia

Cocos nucifera

Daban

Grewia tiliifolia

0.61

Teak Tectona grandis \ 1.32 \

Teak Tectona grandis | 1.30 |
Daban Grewia tiliifolia | 0.66
Coconut T;-EE: Cocgs nucifera ] 0.94
Daban Grewia tiliifolia 0.57
Daban  |Grewia tiliifolia 1 0.56
Coconut Tree |Cocos nucifera 0.74

Alstonia scholarts 0.37 |

Grewia tiliifolia ‘

Teclona grandis

670 Bhillmad |[Caryota urens
[671| Daban |Grewia tliifoli
672 | Daban  |Grewiatiliifolia
673 | Chanado MaEaranga peljuata
| 674 Chanado I*L/Iacaga p}.ltata .
| 675 Chanado  |Macaranga peltata 0.70
| 676 Chanado  |Macaranga peltata | 0.55
| 677 l Teak Tectona grandis - L.20
678 Chanado Macaranga peltata 0.67
679 Chanado  |Macaranga peltata
680 Daban Grewia tiliifolia
681 | Chanado |Macarangapeltata | 0.
682 | Chanado |[Macaranga peltata ) E | 0.58
683 Chanado  |Macaranga peliata 0.70
684 l Chanado |Macaranga peltata 0.67 \‘

Kuaa
Saton Alstonia scholaris

Tabemaemontana

heyneans

Daban

Grewia tiliifolia
G

rewia tiliifolia

=== —

" Bhillmad

Grewia tilitfolia
Caryota urens

Daban A—I Grewia tiliifolia

Daban B

Grewia tiliifolia

Saton

Alstonia scholaris

| Chanado Macaranga peltata
694 | Chanado Macaranga peltata
695 Chanado [Macaranga peltata B
696 Chanado  [Macaranga peltata :
697 Chanado Macaranga pé]tzt_e— EZ—
698 | Chanado Mac;_raqg; peltata 0.34
699 Chanado Macara_;ga peltata 1.35
700 Saton Alstonia scholaris
701 Daban  |Grewiatiliifolia
702 Gotin gL Terminalia bellirica .
703 L Grewia tiliifolia [ 0.46
|~ 704 Grewia tiliifolia
705 Acacia Acacia auriculiformis
706 Daban Grewia tilitfolia
707 | Daban _|Grewia tiliifolia
708 Daban Grewia tiliifolia
|Alstoma scholaris 1.7-’{
Alstonia scholaris | 1.19 :
Grewia tiliifolia B 0.42

Grewia tiliifolia

101.200 to
101.300

101.200 to
101.300




‘ad

1280
. 1281
713 1282
218 101300 to
7 1.15 | 101.400
/18 0.62 1305
720
721
722
L 041 |
724
725 040
7
728
75
750
73
TR | Db o 058
Ememe
Moi 0.56
Daban }g}'igg“’ 1322
“~- | 736 | Daban  [Grewia tiliifolia ' 1323
1321

Bcudot

Dy. Conservator of Forests
South'Goa Division

Margao — Goa
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Signature of Purchasa?

L=

AFFIDAVIT

-

I, the undersigned S.G .BENARJI Joint General
Manager/civil/RVNL son of GUNDAPPA BENARIJI

major of age 59 vears resident of 55 Prashant Nilay, ‘é \
\, Gavatri colony. Bengeri. Keshapur, Hubli-580023
Indian National do hereby solemnly affirm and declare
s under:

&2
! —

¥
L]

M
d

no

un



95 ?lc ustl

-d-

That 1 am the legal owner/occupant of the Railway property known as land
under operational occupation of Indian Railways at Pale village admeasuring Area
10000 Sqm . The boundaries of the property are as under:

1) East

2) West

1 <]l That I have applied to the Tree Officer SDFO Quepem/ Dy. Conservator of
,Forests, South Goa Division, Margao for permission to cut and transport 122 Nos
S N . .
/trees from the above said property. All the trees have been numbered with paint.

= That there is no other no owner/occupant of this property or the forest
produce of this property and I hereby solemnly affirm and declare that I shall be
solemnly responsible and answerable for any claim and litigation if any, that may
arise at any time in future in regarding the ownership/occupancy of the said .
property or the forest produce from the said property. OQN

That no trees have been felled or permission obtained to fell trees for last
one year from this property /survey number in which the present permission is
sought for felling of trees.

I hereby solemnly declare and affirm to the best of my knowledge and belief
the information is correct and true and nothing material has been concealed and is

false.

PLACE: VASCO
DATE: §6/04/2024

=
Signature of deponent
Executed beforo mo
by_ S G Benw
Joint Wl [ v
LJOl‘f\'{ CT'GJ’\—U\L?/[ '\\C'J‘Dg'b\ }C.(
VAN,

which | aftest P\’C\&

L
@ 10Fel229 0 W3

Adv. Surajluiiar N, Nalk

NOTARY
STATE OF GOA
38, Ground Floor, Apna §azar, Bldg.
VASCO—DA-GAM/‘. 00:\- 403 802

Date : ]D 'DLJ %7

2]
D Wy _I;’—t?iu »'\_m,_l
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Signatiurs =~ Liamn Vond i oF Purch
anatiss, yelany, Vondor : Signature of Purch7/€'
AFFIDAVIT

I, the undersigned S.G .BENARJI Joint General Manager/Civil/RVNL son of UNDAPPA BENARII
major of age 59 years, resident of 55 Prashant Nilay, Gayatri colony,fengeri, Keshvapur, Hubli-
580023, Indian National do here by solemnly affirm and declare as under:

Survey no.

That | am the legal owner/occupant of the private property known as
. The

3/0, 8/1 and 1/9 situated at Issorcim admeasuring Area 4825 Sqm lot
boundaries of the property are as under: <
\———"

1) East :
2) West :
3) North :

4) South :

That | have applied to the Tree Officer Dy. Conservator of Forests, South Goa Division,
Margao for permission to cut and transport 136 Nos trees from the above said property. All

the trees have been numbered with paint. 2 7
‘ =
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97 e

That there is no other owner/occupant of this property or the
forest produce of this property and | hereby solemnly affirm and
declare that | shall be solemnly responsible and answerable for
any claim and litigation if any, that may arise at any time in future
in regarding the ownership/occupancy of the said property or the
forest produce from the said property.

That no trees have been felled or permission obtained to fell trees
for last one year from this property /survey number in which the
present permission is sought for felling of trees.

| hereby solemnly declare and affirm to the best of my knowledge
and belief the information is correct and true and nothing

material has been concealed and is false.

PLACE: VASCO
DATE: 08/11/2023

| SEFORE K€ Signature of deponent
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BOND

lgNOW ALL MEN by these presents that I, Shri._S.G. BENARGI Joint
General Manager/civil/RVNL major in age, resident of Hubli Village of Hubli
Taluka, (hereinafter referred to as the "Bounden") as held and fully and firmly

und myself, my heirs, executors, administrators, legal representatives upto
tlie President of India, through the Conservator of Forests, Government of
Goa, Panaji (hereinafter referred to as the Government) for the sum of
1@5.91,800/—(Rupees Ninety One Thousand Eight Hundred Only) and such

her expenses as may be demanded by the Government, an such demand and
without demur. - .2/
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Signed and delivered by myself on this day 22" of June 2023.

And whereas the Bounden is the owner and in absolute possession free
from all encumbrances of the land admeasuring an area of Land under
Operational Occupation of Indian Railways. Situated at Cansaulim, Pale
Sankval and Chicalim village in Taluka of Marmugoa in the District of Goa
(hereinafter called as Forest Land)

And whereas the said Bounden has requested the Government for
permission to cut the trees for the purpose of re-afforestation of the certain
area of Land under Operational Occupation of Indian Railways of the
O T oresaid forest land more particularly described in the Schedule appended
4¢_ to and delineated on the plan annexed hercto(hereinafter called the
RESTATION AREA)

And whereas the Government has agreed to permit the Bounden to re-
gf est the said area by removing the selected trees on the terms and
CA \‘\Q ditions set out in the letter of permission no. and also set out hereinafter an
subject to such rules and regulations as are in force in the State of Goa.

And whereas for the purpose of compliance of the said terms and
conditions under which the permission for cutting of trees and re-afforestation
is granted, the Bounden has agreed to execute this Bond subject to the
conditions hereinafter contained.

Now, the conditions of the above Bond are that

In pursuance of the said permission granted for re-afforestation of the said

(1) area by removing the selected trees in the forest land particularly described in
the Schedule appended hereto, the said Bounded covenants with the
Government as follows:

1. That the Bounden shall re-afforest the said area as directed by the
Conservator of forests, South Goa Forest Division, the said area by removing
the selected trees in accordance with the permission for the same by Dy.
Conservator of Forests, South Goa Forest Division.

2. That the Bounden shall replant the said area after removal of the matured,
dead, unsound and uneconomical trees as selected and permitted from the
area, and allowed by the Deputy Conservator of Forests, Government of Goa,
and shall not cut the young and healthy trees covered under the said area.

3. That the Bounden shall cut the selected trees from the said area of not
exceeding 2 Ha. and shall replant within a period of one year after cutting the

same.
iy o

—
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4. That the Bounden shall be decarred from clear felling in said area having
more than 30 degrees slope and also in area which are less than 15 mtrs from
dry nalhas. However, in the area covered thereof only old, decreased and
Government trees shall be felled on selection basis after its inspection is done
by the forest officer, Government of Goa not below the rank of Range Forest
Officer, Government of Goa, and the resulting patches would be replanted,

5. That the Bounden shall abide by all rules and regulations laid down by the
Forest Department, Government of Goa, and by the instructions issued in
writing by the Deputy Conservator of Forests, South Division, Government of
Goa, in the regard.

6. That the Bounden shall deposit a sum of Rs.91,800/-, (Rupees Ninty One

housand Eight Hundred only) calculated at the rate of Rs 600/- per tree. In
he Forum of Bank Account/ Demand in from a scheduled Bank duly pledged
in favour of the Government, vide State Bank of India, Account
No0.42013478298, as a security deposit for the due performance and abeyance
of the terms and conditions as stipulated herein.

7. That in case of the Bounden's failure to replant the said area satisfactorily,
the Forest Department, Government of Goa shall take up the work of
afforestation at the cost of the said Bounden for the purpose of preservation,
formation and Conservation of the forest therein and make other
improvements for planting of such other trees as deem fit and the whole
expenses incurred in the said operation undertaken by the Forest Department
shall be adjusted from the aforesaid deposit made by the Bounden without

@ prejudice to the rights of the Government to recover any additional or excess
amount incurred by it and to recover the same as an arrears of the land
revenue under the law of the time being in force.

8. That the Bounden shall be responsible for the protection and maintenance
of the planted trees, whether planted by the Bounden himself or by the Forest
pepartment Government of Goa, till the plants are fully established and grown,
and on the failure of the Bounden, the Forest Department will have the right
to protect the plantation at the cost the Bounden.

9. That the Bounden shall permit the forest officer of the Forest Department,
Government of Goa to enter upon the said area, for the purpose of
preservation, planting, transplanting areas, manuring, watering or inspecting
the trees planted therein so that the Bounden shall not transfer or submit the
privileges or the permission granted hereunder without the prior permission of

the Government. A4
é ); |
¢_!"-—
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In the event of the said Bounden:-
I Committing the breach of any of any of the terms and conditions of

the above Bond and..
II.  Committing the breach of any of the provisions of the Forest Act,
1927 and the Rules framed there under and the Conservation of the
= Forest 1980.
III. Fails to carry out re-afforestation of the said area within the
stipulated period as stated above.

he said Bounden shall forthwith forfeit the aforesaid amount deposited in
ts application to afforestation and shall pay on demand such additional or
excess sum uncured by the Forest Department, Government of Goa, towards
afforestation of the said area.

And upon the said Bounden making such payments of the compliance of the
convents and the obligations as stated above, the above written obligation
shall be void and no effect otherwise it shall be and remain in force and
virtue.

The property situated within the Railway boundary of Marmugao taluka, Goa
under the Operational Occupation of Indian Railways between band of
Majorda to Vasco-Da-Gama village of Majorda, Cansaulim, Pale, Sankval
and Chicalim Village of Marmugao Taluka.

In witness to the above written Bond and conditions Shri./Smt. S. G. Benarji
" 5] the Bounden has hereto set his hand at this day of 22" June Two thousand

Twenty Three.
=
—l
Signed and Delivered by the Bouden
Shri._S.G. BENARGI

In the presence of
Reg. No:-
Date:-

...5/-
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Accepted by Shri.

(Designed Officer)
For and behalf of the president of India)

Executed before me '
by gl S G Benwﬁ:

Crenercd Hanaﬂ/?n vl /QNNL
which | attest

Adv. Suralkumar N, Nalk
NOTARY
STATE OF GoA
: LY 36, Ground Fleor, Auna Saxar, Bidg.,
. !”‘;'_',,'E { “: VASCO-DA-GAM-I, GOA - 53 802
' pate: 22196 Ry

NOTéRIAL Roe. No.: _.LO_I ’21, | 2o 3




